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IN THE NATIONAL GREEN TRIBUNAL

PRINCIpPAL, BENCY, npw DELHI

ORIGINAL APpy 1 ATION NO. 142 OF 2022

IN THE MATTER OF:

JAYANT KUMAR ... Applicant/Petitioner

VERSUS

MOEF&CC & ORS ---Respondent(s)

COMPLIANCE ON BEHALF OF SEIAA ACC_Q_R_D_I_N_Q_IO NGT ORDER
DATED 07.12.2022

1. That the present affidavit is being filed in ompliance to the ordsr dated

07.12.2022 passed by this Hon’ble Tribunal.

“14. Further, this Tribunal has observed thq, Mining leases in ywhich

environmental clearance was granted by DE] 44 in viey of amendment
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otification dated 15.01.2016 4., SUll copyinuing even after passing of order
dated 13.09.2018 by this Tribunqy j, Satendra Pandey (supra) and issuance of
OM dated 12.12.2018 by Mo F&cc,, ithout any re-appraisal by SEIAA and
appropriate remedial actiop on the pusis o f such re-appraisal. Al such
mining leases in which ep vironmema[ clearance was granted by DEIAA need
to be brought in consonance wiyy, the directions given by Hon’ble Supreme
Court in Deepak Kumay (supra) anq order dated 13.09.2018 by this Tribunal
in Satendra Pandey (supra) by re-appraisal by SEIAA and only such mining
leases may be continued Which have peen on re-appraisal granted
environmental clearance p Y SEIAA. MoEF&CC is, therefore, directed to take
appropriate steps for compliance in this regard by issuance of requisite
directions in exercise of the Statutory powers under the Environment
(Protection) Act, 1986. For this purpose, MoEF&CC is directed to collect
information regarding such mining leases in which environmental clearance
was granted by DEIAA and the period of which has not yet expired and are
still continuing in all the States and Union Territories and by issuing
appropriate directions for compliance with directions given by Hon'’ble
Supreme Court in Deepak Kumar (supra) and order dated 13.09.2018 passed
by this Tribunal in Satendra Pandey (supra) by re-appraisal for grant of EC
by SEIAA.

15. Action taken report in this regard be filed by MoEF&CC before this
Tribunal within two months by email at judicial-ngtagov.in prefer ably in the

form of searchable PDF/OCR supported PDF and not in the form of Image

PDF.”

2. That in compliance of order dated 07.12.2022 the Member Secretary, SEIAA.

Send a Letter vide Letter number-1295/ Environment/ NGT/ 2023, dated 24-02-
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2023, to all District Mo
- 481Strae - of [:pvironment's letter number.
‘lorate ’

1329/ Environmeny/ NGT/ -

q cre 0 } ) I"; ’nd Addi[ional Ch’
tar l_; v dal:\d ”ﬁ_o - U_ d le
s c - y' ']]Vll()nn]l‘nl; ,?(H‘(\.'[

jovernment's Letger
Government's Lettey No.- NGT . 130/g.7.2023 letter dated 12-04-2023 hgg

been directed 1o provida ;.. - lori '
e Provide “m"‘ma-.lli(m On the prescribed format on priority basis,
in which districts. i

tricts Amhedkar Nagar Auraiva. Budaun, GautamBudha Nagar,
Lalitpur, Fatehpuy Bulandshah o

Kaushambi, Jalaun, B

ar,  Santakbir Nagar, Kannauj, Bhadoh;,

alrampy;. Deorja.  Mathura, Kanpur Dehat and
Maharajganj (total 17 districts) have provided information on the prescribed

format. (The trye Copy of letter dated 21042023 is annexed as Annexure 1)

3. That information op the Environmental Clearance(EC) granted by District
Impact Assessment Authority Badaun from January 15, 2016, to September 13,
2018, is attached in the required manner, and that information about the district

Budaun's is annexed as Annexure 2,

4. That information on the Environmental Clearance (EC) granted by DEIAA
(District Environment Impact Authority), District Santkabir Nagar from January

I5, 2016, to September 13, 2018, is annexed in the required manner as

Annexure 3.

That information on the Environmental Clearance (EC) granted by District
Auraiya DEIAA (District Environment Impact Authority) from January |5,

2016, to September 13, 2018, by the Impact Assessment Authority is annexed

in the required manner as Annexure 4.



6. That information on the Env; 675 EC) granted by District
ONmentg) jearance {

Gau[amBUdha Nagar DE[AA

- act Authority) from
(DIS[[" L nent [mpac 3
Ict Environ!

15, 2016, t cacsment Author
january 15, 2016, to Sr?.ptember 13 1t Assessment Authority
, 2018, py the Impact”
, by t

is annexed in the required Manner a5 A 5
Nnexure 2+
7. That information on the Environmengy Clearance (EC) granted by Lalitpur
'lea
DEIAA (District Environment Impact Authority) from January 15, 2016, to
September 13, 2018, by the [mpact Assessment Authority i annexed in the

required manner as Annexure-6,

8. That information on the Environmental Clearance (EC) granted by District
Fatehpur DEIAA (District Environment Impact Authority) from January 15,
2016, to September 13, 2018, by the Impact Assessment Authority is annexed

in the required manner as Annexure-7.

9. That information on the Environmental Clearance(EC) granted by District
Bulandshahar DEIAA (District Environment Impact Authority) from January

15, 2016, to September 13, 2018, by the Impact Assessment Authority is

annexed in the required manner as Annexure-8.

10. That information on the Environmental Clearance(EC) granted by District
Kaushambi DEIAA (District Environment Impact Authority) from January 15.

2016, to September 13, 2018, by the Impact Assessment Authority is annexed

in the required manner as Annexure-9
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- Tt e eard
Jalaun DEIAA (District Environmem | ntal Cl .
Mpact Aut

the 1,
. MPaACt Ascoce Jent
required manner as Annexure 0 ssessi

11.  That information op the nce(Ec) granted by Distric
ity) from January 15,2016,

. ; 2 :
(0 September 13, 2018, by uthority 1 annexed in the

12.  That information on the Environm el cance(EC) oranted by District
_ ental Clears A
Kannauj DEIAA (District Environmeny I t Authority) from January 15,
| mpac
2016, to September 13, 2018, by the — Assessment Authority is annexed
C

in the required manner as Annexure-1|

13. That information on the Environmental Clearance (EC) granted by DEIAA

(District Environment Impact Authority), District Ambedkar Nagar from

January 15, 2016, to September 13, 2018, by the Impact Assessment Authority

is annexed in the required manner as Annexure-12.

14. That information on the Environmental Clearance (EC) granted by District
Bhadohi DEIAA (District Environment Impact Authority) from January 15,

2016, to September 13, 2018, by the Impact Assessment Authority is annexed

in the required manner as Annexure-13.

15. That information on the Environmental Clearance (EC) granted by District

Balrampur, DEIAA (District Environment Impact Authority) from January 15.

2016, to September 13, 2018, by the Impact Assessment Authority is annexed

in the required manner as Annexure-14.



16. I information on (e .

NVirgp,

| . nental ('lea

o DEIAA (District fo. -

|eortis (Districy l-,nvn'ﬂlnnc,” Impacl Aulhorily) from J
pe

110, 10 September 13, 2018, by (he cgessment Authority is annexed

cance (EC) granted by District

anuary 13,

Impact A

inthe required manner g Annexyy 5
(-

17.  That information on the Lnvironmena) ¢learance (EC) granted by District
Mathura, DETAA (District Environment Impact Authority) from January 15,

2010, to September 13, 2018, by the Impact Assessment Authority is annexed

in the required manner as Annexure-16

18. That information on the Environmental Clearance (EC) granted by District

Kanpur Dehat, DEIAA (District Environment Impact Authority) from January
15, 2016, to September 13, 2018, by the Impacl Assessment Authority s

annexed in the required manner as Annexure-17.

19. That information on the Environmental Clearance (EC) granted by District

Maharajganj, DEIAA (District Environment Impact Authority) from January

15, 2016, to September 13, 2018, by the Impact Assessment Authority is

annexed in the required manner ds Annexure-18.

20. That the answering respondent would like to state that any further
information pertaining to other districts will be submitted in compliance with
this request as soon as itis received by the undersigned office,
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PRAYER
It is, therefore, most respectfully prayed that this Hon'ble Tribunal may

graciously be pleased to:
n the interest of justice.

o'd

Respondent

Through 3 \ V\O\W

PRIYANKA SWAMI

Advocate

i. Pass any such other order as may deem fit i

Counsel for SEIAA, U.P.

Chamber 04, Shivalik Tower
Kaushambi, Ghaziabad

Date: 19.05.2023
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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCyy, npw DELH

INTHE MATTIER OF -
JAYANT KUMAR e App]ic;jnt/P(ftitif)ner

VERSUS
...Respondent(s)

AFFIDAVIT

Affidavit of Sh. ANURAG KUMAR YADAYV, aged about 46 years s/o Sh.
P.N.Singh, presently posted as DEPUTY DIRECTOR, DIRECTORATE OF
ENVIRONMENT U.P., having office at E-12/1, NOIDA, Uttar Pradesh.

I. That | am posted as stated above and well conversant with the facts of the
present case on the basis of official record and as such competent to swear

this alfidavit before this Tribunal.
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2. That the accompanying reply has been drafted bY our counsel upon my

instructions based on official records

3. That the contents of the accompanying reply are ¢ and correct and the

knowledge has been derived from official records and nothing material has
been concealed there from.

/ o & )FJ>/
@/ ,;«52\@@“?

DEPONENT

“VERIFICATION ,
J 9 MAY 2023
day of May, 2023, that

Verified on solemn affirmation at New Delhi on this

the contents of the foregoing affidavit are true and correct to the best of my

knowledge and no part of it is false and nothing material has been concealed there

19 MaY 2023 F?/

DEPONENT

from.
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2 (--'.'. e -"Jt" F ul
hava beon rCQ‘I:M'_‘;J of e x.'.‘f""j\ ’r{“I}Li
3 ey thdery v
re true & corrp, Vel & explaineg i
CCt Lz his/her ke ;:O ninyher
Whedge.

Oath Commissioner ki Cﬁmﬁ




6 8 1 Annexure 1

- . a1 @y /A grrfiea
ew i,

Y W gafaRer yarg felRer witeRer Sowo,
TS |

ot 9 T,

aTE-%,

FYTaRY, &9 U4 Weraryg uRadE warerd,

WA AR, 7§ faoel |
wid: 9Y /vt /gHosfodlo Fogo Fo—142 3T 2022 /23 feata: 9| e, 2023
fasq— In compliance of the order dated 07.12.2022 passed by the Hon’ble National Green

Tribunal, New Delhi in Original Application No.142 of 2022 in the matter of
Jayant Kumar Vs. MoEF&CC & Ors. Reg.

T Sude fivae qafew, 99 d @iedry oRedd e, NG WeR U9 Ho AL
11011/102/2022-IA-1I(M)-NCM, feFid 06-02—2023 &1 W UEY & &1 $& o3, forgd BT HI0
sy gRa e, 7E et § 9 0.A. No.142 of 2022 in the matter of Jayant Kumar Vs.
MOEF&CC & Ors. # URG 3w RAis 07—12-2022 F 9Ry wel et awa g RAIF 15-01-2016 A
13-09-2018 B &I DEIAA (District Environment Impact Assessment Authority) §RT @RI G¥iqeeliy Heafy
(EC) 1 faawvr FuiRe areu W Sucier o & &l Rty fpar o |

SR B B W WeW 99, THoZoUoToTo, Sow0 EW WA PrenmiRal @ i ug
HET-1295 /7410 / UHOSHOZN0 /20238, foid  24-02-2023, Wfewwr FRwem @ um Gemi—1329
/a0 / 00210 / 2023 AT 06-03-2023 T R He wfdre, AR, o WedTy URgd AHIT-7,
B0W0 I B GAh THo— TAGNE—~130,/81-7-2023 feid 12-04—2023 & 73 BT PwiRe Wy W g
FrRIfET & SR W Iuder FR T 8g R fear T &, s @ F Srug-omdsey AR, et
ary, MamgETR, AR, TORR, qoeus, GWedR TR, @i, 49, serd W e
(@t 12 W) BN FuiRa Y W gEA Sy vl T § R uR o R e aravas
Pl & W &1 AV oY TRl ¥ qifSd gEe ww BN @ W 0w o My amue i @)
T |

e | %M/f
yaa)

QUi / Aredt AT,
TR003TE0T0T0

LEIC /wai0 /G000 300 Ho—142 FH 2022 /23 FRFAH:
yfdfefd— Freifere &1 gammf v sravas srfad &g dfa— :
1. 3 f, QAfeRer, 99 vd oy IRadH FH—7, S0 UTEH, aEs |
2. g4 fuger s, wrg aftaad, wo GHosfiodio, T focelt |
3. 9Y fAdvre, gaferer Feener, Sowo &4y st e /

(4 ggere)
Y fe9ra /Aied sifera,

URI0303T2070T0


deepak
Typewriter
Annexure 1
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e i,
I W gafarer yara ffer mifdvesor, Somo,
TS |
st &
A Yool qHi,
dife—3,
TRV, T TG Wefdrg URa Harery,
R R, 73 feoeh |
w: /30 /THosfiodio Hogo o142 i 2022 /23 ferie: ) aii, 2023
fi¥a— I compliance of the order dated 07.12.2022 passed by the Hon’ble National Green
Tribunal, New Delhi in Original Application No.142 of 2022 in the matter of
Jayant Kumar Vs. MoEF&CC & Ors. Reg.

mmmw,ﬁwmqﬁaﬁqw,wwéwﬁo IA-L-
11011/102/2022-IA-IM)-NCM, 3% 06022023 &1 &= w=w aey @7 o &, e grr o
T BT R, 7 el § WRT 0.A. No.142 of 2022 in the matter of Jayant Kumar Vs.
MOEF&CC & Ors. # WRA MW e 07-12-2002 # Ry Word e & fid 15-01-2016 @
13-09—2018 & Heg DEIAA (District Favironment Impact Assessment Authority) §RT W ugiqeofiy HeAfa
(EC)mﬁwﬁﬁﬁamwmwﬁaﬁwaﬁﬁuﬁmww

SHW @ @9 4 §IW WfRd, TWOZ0U0N0R, SoWo BN W ReReRat @ o
w1205 /00 /TH0M0A0 /2023,  RATE  24-00-2023, RO Frdemery D YA [E-1329
/w0 /T30S0 / 2023 A 06-03-2023 TF R 9% e, WafaR, 99 ve Ferary oRed s,
SOY0 W & YAE Ho— o130 /81~7-2023 oA 12—04—2023 B o T feiRa o6y o) e
mﬁm$wwmwﬁaﬁ%qﬁé&m%mwamwﬁmuaaﬁww, 3,
(Bt 12 SFR)) g1 iR o6 R AT Sude av T § R w wer CREC I LCalG R G
Wﬁ%@ﬁﬁﬁ%iﬂﬂmaﬁqﬁﬁﬂﬁ%mwma%wmmmm&ﬁﬁaﬁ
SR |

WG,

(et gae)
EEREHEVE c i ey
TH0Z03ME070T0

wiE: SY /wato /growodo Shovo Fo-142 it 2022 /23,7l
wfiferfi— frefafed & gl vd raves srfard &g WRa- .

L. & 6l wafR, o 1@ Sromary aRed a7, wovo W, TS|

2. it e varf, wré aftaam, w0 wohodlo, T Rt

3. 9 fews, qufarer faderers, Sowo & srafer, e |

(sffer o)
Y F3e® / Fied s,
THOZ0HTE0U0T0
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o wiE Q35 /291 fesi® 99 / 02 / 2023
' Annexur
g H, ure 2
TR e,
Jovo, fadia @ue—1 AT,
oGS |
fagg — In compliance of the order dated 07-12-2022 passed by Hon’ble National Green Tribumal,

New Delhi in Original Application No.142 of 2022 in the matter of Jayant Kumar ¥s.
MoEF&CC & Ors. reg.

G- TR Prese @1 UiE—1295 / Ualo / —Houogi0 /2023 faid 24022023 Td FE=
THH—1382 / W0 / THORTOEI0 / 2023 f3ATe 24.03.2023

ISy,
SR ST B & e ST Wi v wer-1382 /g0 / G dl /2028 feTe 24

032023 T 3 W, WIERY, & U4 ey URaC SHT-7, 9080 T, TS PI W (@ S
ﬁw@m,wuﬂwaﬁg@ﬁﬁ%ﬁwﬁmmﬁ%%v@ugﬁawﬁmmﬁém
ERT O.A No.142/ 2022 in the matter of Jayant Kumar vs. MoEF&CC& Ors .reg. ¥ foiis o712
2022 F TR AW B AU ¥ WA, T Y@ SeEr] TG AR R WHR B T AL
11011/102/2022-IA-1(M)-NCM Rl 06.022023 @ HIETH W DEIAA(District Environment Impact
Assessment Authority) SRT faAie 15012016 ¥ 13002018 T% WYe dary ERI NI Gafaw™l T
(EC) P R Puifa yrey # Se 7= FEef U4 aawe S &g Wd @)

Hora—geuR

S
v‘?@ %@o’}}
==

% %

e 00 /9% fedifdd
wfefer— o Wfed, yafeRy, a9 T8 werarg ORads SFT—7,30800 URF, TGS Bl SR
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Sr. | Project Proponent Pro/Partner | Mine Lease area Village District | State | Dateonwhichproject | E.Cgranted | Statusof |
No Name proponent applied for date validity E.C
E.C
1 Ho THOWO faw aed S AGT FAN | 602,604,605,592,593398,7 | FURTA | AT | 90 W | 31.08.16 2211.16 13.12.16
BORT gard BIEEER) 233,725,719
44995 B0
2 %o R e a5d Ber At e 711,712 /5.0080 HATYR g |90 % | 310816 221118 13.12.16
3 Ho AT TS HEAT S qa 898,899.913 /2ff0 /4. | THowRQR 9 (90w | 310816 22.11.16 131216 |
HOQY WS 99, 680 el
4 Fostodio Se SalT TSt | S GIKA W9 | 36,37,38 /2,39, et e | S w | 310816 221116 13.12.16
fawiteft @ari 40,376,411,411f%0,420 /4 | foEsh
335 B0
5 Ho I B a9d We | A wde 324 /4,77,40,164,158240 | 3@Tc U4 | @91 | S0 %0 | 31.0816 22.11.16 131216
gary, TETH /1/3549 20 S
6 i I fe SO WongR | S giid @HN | 496, FoRR ]y, | w | 310816 22.11.16 131216 |
e S T8 496,511,52,110,513,520 / | areioiid @
2,111310,1118 / 4.351 CEIE
7 #o sfiera Qe gewe | =1 woa 121,90,91,103 / 4.8606 TR 7Y @ w0 | 31.08.16 22.11.16 13,1216
TR T TSI AT
8 Fo A de wanT M | A1 AR 45f80,47f%0,48%0,49,50,8 | TElT @y | %W | 310816 2211.16 13.12.18
e g 5f%0,86,88,90,92,32f%0,42
) 1/4.118%0
9 Ho 9Rd e sl AN o= AN | 530,190 /192580 Fsgeellilel | @91 | S0 W0 [ 310816 22.11.16 131216
ST T st Rt
10 HIg, 3¢ ST HoeT QT | S SraweTe 1099,1110P0,1111,1113,1 | Do Ty B0 W | 31.08.16 221116 13.12.16
TET g, 114,390 /3.16080 & T .
ek
11 | %o @ e weer fiotenl | S0 famwH 429,4311%0,82,4319,440 / | fictelt qER] | S0 W0 | 310816 221116 13.12.16
Faryg I @ 2.0280 et
12 | Fosim de waIT qatedr | B IRE BAR | 2436,244230,2442,2445 TTafear gy, | 90w | 310816 22.11.16 13.12.16

4
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a1y /1927580 _
13 | ¥0 TR g€ =M & GG EOR | 230.290,55,77 927980 | (IGYR | @GR [ SO W0 | 31.08.16 221116 13.12.16
ety aard
14 | fo Hrail 5% e SR I 301,303,307,306,306 /23 | [RINYX 95y | vo W | 31.08.16 22.11.16 13.12.16
TaIYR 75T, <dr 11,367,332,260,285,283,25 | U9
1,268,166,107,128, /3. CRERIE
07720
15 | H0 91 sc sun AeaEd | fam e 46 /2,436,431,432434,/ | TS qgry F0 W | 310816 22.11.16 13.12.16
EEIDS 241080
16 | Ho zaem yoe ®ed e | S e 903,904,894,956 /22,8969 | ST a7 90 %0 | 31.08.16 22.11.16 13.12.16
SIS g8, S 83,803,053,952,955 /3.
56120
17 | To o 3 sewa ol | S AR 259,280,399,276,400,277,3 | NS ger | J0 W0 | 31.08.16 22.11.16 13.12.16
ey e 97,401,259 / 2.0610 &0
18 | B0 W=l s et A ol e | 2396,2307,2398,2309310,2 | Tefear qEr |90 W0 | 31.08.16 2211.16 13.12.16
NGIER 399%0 /1.56180
19 | Ho Tiave gewie & 7@ RIE | 191,188,189,190,190F0,2 | €EYY EEieg 90 %0 | 31.08.16 22.11.16 13.12.16
gl 00,518,522f0570f%0 /3.
679 B0
20 jgp?’ ge IO Iaxell £ IHYHY 169,172 /1.720 B0 Iaven ger] (S0 W | 31.08.16 22.11.18 13.12.16
21 | fo feqe faw sewle &Y g 14,1569,157310,379,380 / | 31 EEE] 80 90 | 31.08.16 2211.16 13.12.16
2 TR @9y AT 1.50920 &
TOfIRREE
R Rered |
22 | 991 9% sewial & #Hio IR 200,483,484,1183 / 1. Mo ECied [0 W0 | 31.08.16 22.11.16 13.12.16
ArEwETS 9814, HETH @ 00280 Elerdun)
23 | Fo Wred ies IR TAdT ST | 1322,1497 /4,9899,18/ | 9GYY (4 | 981 | S0 W0 | 31.08.16 2211.16 13.12.16
Ty, Rl 1,18 /2,18 /310,282,283 | Tl
1318 /4555680
24 T T® BD e & a @ | 157300,122080,1218,12 | IR e [0 W0 | 31.08.16 22.11.16 13.12.16
09,370 / 242080
25 | %o st Se weer TG A A0 oo | 1473100,64 /1.2268 33%? F@r | S0 W0 | 310816 221116 13.12.16
LCIGH
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26 | o wfeaes 3¢ 9 N AT TR | 2574310,25749,2340 /4. | errsdr R 90 %0 | 31.08.16 221116 13.12.16
efear ard Ry 81720
27 | #o g ARy Aefbem 8 Fds FAR | 132,123,130,101 /4. FEAGY FSr] | S0 W0 | 310816 22.11.16 13.12.16
FETYR g1, kil 639580 FIARTR
28 | Ao HHUET ST BEAT VEIgel B9 @1 | 508,645 64531.473,475,4 | TR e |90 | 310816 22.11.16 131216
HaTE dEven 76 /3124
20 | o mEwd e @ TS FHEXT el 732,596,696,6231M0,62231, | TTfHTE gy | W% | 310816 221116 1312.16
urd weer i ESIE] 6229 / 2.094680
HBHTA]
30 | #o S ward @i g werm | A 9w Rig | 23,11M0,1670,190f0.28 | R ey [S0W | 310816 221116 131216
el ga1y TSR 2,283,210,2130,214,314 | e
/3.004580
31 | Fo 4 gl ge wen il HHH 2316,14,69,1731173,66 / | Tafsa gqrg |90 %0 | 310816 221116 13.12.16
3TERTHE 7T adr 1.62280 P
32 %o & gl <2 wEm Byt wdwr 535,31%0,537 53231 5321 | 7[7m@ EEEd S0 W0 | 31.08.16 22.11.16 13.12.16
TRITE TEfSAr FHE R 0 / 2.558
33 | #o frfawn Riw qos N Rrfas 608,22,6280,2174,22606 | afsar ey |Sow [ 310816 221116 13.12.16
ardee et s 6,1963,1069 667,668,660 | T=gell
/3847
34 do #H g ST BdEyR | 5 v RiE 2208 /222092211 /2. ot werg W W | 31.08.16 22.11.16 13.12.16
| Tafe 60080
35 | Ho =g frwm de wanr Sl gun <dl | 77.4,70,97190,72810,728,2 | daent ey [(Sow0 | 310816 22.11.16 13.12.16
Tt 249 /2.202 TefEa
36 | #Ho = AP Sege ST T 89,117,119,352 /39195 | HaZTIR a3y S0 W0 | 31.08.16 2211.16 13.12.16
HaTR ESl TR
37 | #lo i g€ JEnT deean | el 7= o4 | 94,1030 /260120 Frsell Fe |90 W | 31.08.16 22.11.16 131216
e
38 | Ho YA Ic SanT EE e 2,606f00,146,1350,190 /2 | FavqR L B0 W | 31.08.16 22.11.16 13.12.16
FERR TR TR 48280 TS WIS
39 | %o B ge Sar wradiy | ff <gured Ri [ 192.296M0,307f0,28528 [ wadik [ @8l [ So w0 | 310816 221116 13.12.16
Fary 3/3,307fR0,107,105,108 | RrRgY
/288280
40 | Ho {YUE= GATY Tw $c | A §ATS 9w | 5152,57,255,277,280 /3. | W@ Hewar | 90 W0 | 31.08.16 221118 e
Heer A-tel arTErer 780 e /
/
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HEar FTTaTen

41 | B0 Iwew se ST A @iferg 244f%0 / 2 85380 ferite FEEI | S0 W | 3108.16 221116 13.12.16
Rrdler wewar

42 | #Ho wEvEd Qe gy A Gt FAN | 735/1 558 /150580 | WHGT HEwar |90 %0 [ 310816 2211.16 13.12.16
TG HEHA

43 | %o #RM % awd wen | 81 A7 R | 753,568, /3.364%0 T 5 | WEwar [ S0 %0 | 310816 22.11.16 13.12.16
s wEwar sr fog

44 | ¥o 4 A% Wies swIEa | A WAT BIR | 165,172,169,170,171 /0 SEMEEYY | GewdlT | 90 90 | 31.08.16 221116 131216
Foeqy TEHA 44480 AR

45 | Fo FRATHSA ARIER £ B 1243 /0.50580 B HEWad | 90 %0 | 31,0816 221116 13.12.16
WY R wEwaE et

46 Rra ge ST wifew A GoTaTe 948,945,938 /15780 7w 92t | ganta | 0 %0 | 3108.16 22.11.16 13.12.16

47 g fAd gewa #1 9= 9BIGY | 505,502 /2.19980 fesitem QRS (S0 W0 | 310816 22.11.16 1312.16

LGN fie

48 | Fo BT FF oA S BT Weq | 383377,373,68 /304180 | Go SISY | AT | S0 W | 31.08.16 22.11.16 13.12.16
FERT STARTS oLl

49 | Ho aar B sew Sl HUTE T | 618,595,609,836W,841 / | ol el | S0 w0 | 310816 22.11.16 13.12.16
gole TR ST 217180

50 | Fo arer 3¢ SeT BHT | BN ow¥ A | 19.12,/4.21.2612 /337 | o TEFTS |90 %0 | 310816 221116 131216

kC il 3.035820

51 | %o e §2 9eNT Belr | A GO1T {AR | 22190,368,28790, 210,23 Q¥ BERT | G@aTTS | S0 %0 | 31.08.16 22.11.16 131216
R T / 3.035880 Rk

52 | o gdw ge wam £t g 926,810%0,751,494,447 / | amgan 95, |90 W0 [ 310816 221116 13.12.16

R 41120 TN

53 | #H0 g¥a<l §C ST SWEl | A ANS I | 1750,1755M0,1753M0 /2 | S TP | oW | 310816 22.11.16 13.12.16
RELEY 335

54 &AM 5¢ I 4t fafd= BAR | 406,345 /0.8345 HERY Rt [So%0 | 310816 22.11.16 13.12.16
FHETGR

55 o Sr=IquIl T g ST | ST D | 567,549 /1.281%0 ey ffdtet [Som | 3108716 22.11.16 13.12.16
wEms [t Gkl

56 | o YETEHST ¥ SN of 0T TR | 31,16,72,34,3537,7823/ | BAIR fAetell | S0 | 310816 22.11.16 13.12.16
ik 4.09080

4
Y
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57 | Ho d0B0 @36 gew S 798 BAR | 366,1312,161.376.477,402, | &l fadel [So w0 [ 310816 221116 131216 |
Afear gr @ fawien Faret 486,1677,0 /3056580 | T |
IEGEEIEY |
58 | H0 S0T0s¢ 9ulT GEYR | A dicfdIA | 379,503 /067780 daqe fawtell |90 w0 | 310816 2211.16 13.12.16
59 | %0 oW Sc ST AaHel | ) GAT @ | 501505483,344,343,771,7 | e, | el [ S0 W0 | 310816 22.11.16 13.12.16
(@aTaen) 78 /2840580 LRGN
THRTET
60 0 3T WIS AW S€ ST | S [FNI9 9i | 835.987,988,990,1050,557, | deT e | fawiel | S0 W0 | 310816 2211.16 13.12.16
Zaant Riz 9611 /3.90880
61 o wEN S FEY Y 7eg |WEAT | 108,111,112,241,77 /2. | 3SR fadren | S0 %0 | 31.08.16 221116 13,12.16
fatelt 646020
62 0 @14 ge SEnT ofgam | A g B | 2291,049,718,878 /4. g facielr |sow | 31.08.16 2211.16 13.12.16
T féE 557380 Tl
QA
IR
63 | Ho W00 S€ APH Sl Wit 1218311 /4.098 quf AT fasitelr S0 w0 | 310816 221116 13.12.16
AR EEa
64 | Ho 797 AR UUe W £ qoT BAR | 46483837 /2500 /3. | mamerer | fawlel (S0 W0 | 31,0816 221116 13.12.16
TR FrrarE 17120 SR '
65 | fl0 aTeTol 3¢ SET 3RS | S 1 HER | 886,881,906,383 /3. ARE fadlet [Sowo | 310816 221116 13.12.16
99580 RyeeaT
66 o st grveg de SEnT 2N FPMe TAT | 722,2062,2069,2071,1222 | AR fdley |90 W0 | 31.08.16 22.11.16 131216
T /242980 T
R LG
67 jsﬁ:mﬁﬁ Ao fFa= Y Ffa @l | 925,924,914 /304920 T fadten [so w0 | 310816 22.11.16 13.12.16
68 | &0 wig e Fe amer | S fEei 539,640,1308 /218980 | GaN G199 | fawiel (SO WO (310816 221116 13.12.16
RTSTITA Rrewan
69 #o &Y T7orer g2 S & \eH arwig | 713 /0.84480 I fagten | 90 %0 | 3108.16 22.11.16 13.12.16
aiel
70 Fo SauTe T@ (U8 W | S0 S 743,745,225,718,713% /2 | =mdei fR=ft |Sow | 3108.16 2211.16 121216
ErEE qretg 23938D wfar
T
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71| o & o o s I Faq TR | 145.28.32, /1.032 Raciter faedl |90 W | 3108.16 22.11.16 131216 |
grewdior fadlvr wia LKELS]
72 | %0 gt ge Sen R | # TRE 44.43171,188,172,185,30, | faadisT Aeql |90 W | 31.08.16 221116 121216
=t / 1.74880 I
fRaeer
Eoachll
73| FOXW 3¢ 9O SfeETR | A fika arsia | 552,484,/1.983%0 afeae | R[S0 0 | 310816 22.11.16 | 13.12.16
fa=h TF TR
74 | Fo o o 3¢ ST &Y TolE WETE | 2496,2446 / 1.47280 g3 et |[Sow | 31.08.16 22.11.16 1312.16
IOTETd
75 o ! HE Hies N HIH 1005,1014,992 /3.05580 | [&eit e W w0 | 310816 22.11.16 13.12.16
fash R AT
76 F0 Aot BF e | S gaE 993.096,1015 /3241580 | (g A=l | S0 ¥ | 310816 22.11.16 13.12.16
e Reeh AT |
o o a3 SaTT | A0 @W HAR | 1003,961,1006,1007,9053 | FEte A=t |sow | 31.08.16 22.11.16 13.12.16
fa=eteh Rlall 86,387f%0 /3.03580 T TS .
78 | #o Sowwo g FAMT o Yo AW | 407,618,619,621622,3555 faceit |[SoWo | 31.08.16 22.11.16 13.12.16
67 /2.33680 s fied
79 Ao N € g s el ST 628281 /1/1.106380 feet J0 W0 | 31.08.16 22.11.16 131216
AT 15 ffed
80 Fo <o) 2¢ JEnT R 5 S Vo 164 /2, 164 /4,164 /3, | [T faen J0 W0 | 31.08.16 22.11.16 13.12.16
255,241,1014 /3.369280
81 Jo w1F FuT g IANT et A 360.285,312,363362 /3. | 8 mewt | faes J0 W0 | 31.08.16 22.11.16 13.12.16
(arfeamR) apTare 19180
82 | ¥ Tra9T se ST a9 | St ghiE 72.83,84, /1.220 LRl [EGill 90 W0 | 31.08.16 22.11.16 13.12.16
HTAATAT
83 | Yowg @ ge S@M Y YR [RiE | 2538,2518,2510 /11,2496 | =gl el  |Som | 310816 22.11.16 13.12.16
sl / 2.641580
84 | H0 9o 3¢ SO [Red | AT QAT 30,602,418 / 275720 T TR faeel S0 %0 | 31,08.16 221118 13.12.16
ARTR EiE kR
g5 | Ho =g 91 g€ 9T AT Suorae | 48,212M0,373,516,406.22 | T facdt | S0 W0 | 31.08.16 22.11.16 13.12.16
Ragivr | 3,232 /2 88980 qITae U /
kil N/
W
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8 | #o w1 R ge wam #PTAl g1 447,495,446 /1 /1. aws got | faw (S0 W | 310816 | 221116 131216
s gop! 954580 '
87 | o S e SEh & @ad aroiy | 169,285,629,630 /0918 | AIs [Musyl | [Aedl [0 W | 3108.16 22.11.16 13.12.16
ST Frfrqargy
88 | #0 HwN ge SanT dwg | A M 690,691,692,693 665,675,6 | 4% 8 =t |So%0 | 310816 221116 13.12.16
85 /2.37420
89 | Ho Wid @O se s | A e 1596 /0.41720 TS facet  [Sow | 310816 221116 1131216
a=gan IR
90 | Ho @ sc SanT wWege | 8 g f¥E | 2102,2125,2088 /11,4797 | g3 A [som | 310816 221116 13.12.16
91 o s @iz gc SurT Hae | AN GodR RE | 435,191 /317780 el A=t [som | 310816 22.11.16 13.12.16
TER
92 | %o P e Sam &9 & I arery 105,%85,100,98,104 /3. LR A=t |[Sow | 31.08.16 22.11.16 13.12.16
533
93 Ao 3 g2 a4 it 9rY 7= 377;75,374.342/2. fivgdt 47 | A 90 W0 | 31.08.16 22.11.16 131216
51280
04 fio fbar g2 Sum dvwy | A guiw Ay 407,618,619,621622,3555 | 18 fMves] | faedl |0 90 | 3108.16 22.11.16 1312.16
ER 67 /2.338%0 arfeqamge
faelt arer
95 | Ho Wil 3¢ I fecten | St afe HER | 176,28 /2 /191880 fecteht A | S0 W | 310816 221116 13.12.16
RIS
96 | Ho 5N arelrn e San Ao AR | 4174260694 /216780 | & S Rt [Sowm | 310816 221116 13.12.16
ERl s
97 | o GRoe RRiE s ST | oY R 7R 822,821,605,860,868310 / | FTS; SN | 90 %0 | 31.08.16 22.11.16 13.12.16
=T 2.15580
a8 Ho TEUTH 8 32 U | 3 9eudR f¥HE | 796,546593,588.795 /2. | W& TAMS | 90 %0 | 31.08.16 22.11.16 13.12.16
=TS A 55720
99 | Fo =y RS gc SEn S anfers STl | 140,251,260,259,156 /4. | TS T 90 % | 31.08.16 221116 13.12.16
Tf¥g asoward @i 96380
100 | H0 FIRIIY I SEM St gaw 209,191,196 /4 54380 FEAYR faite | 90 %0 | 31.08.16 22.11.16 13.12.16
FHege fadie Ealkll
101 | o 7 Jw0 e wem S ES HAR | 24,25,32,26,27,28,29,30,44 | FEYR feedt |Som | 310816 22.11.16 13.12.16
g e Red Frefy 210,150 / 4.69280 EELE]
102 | o o= Ris yvs urdad | off yu= [iE | 2266,164,2339,154 e geTd |90 %0 | 31.0816 2211.16 1312.16
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e TArSAT Foal

103 | W0 3T 3¢ SuT e | A veig (i | 98,94 FSeTl S0 %0 | 31.08.16 221116 | 131216

104 | Ho ¥¥ S FET qrear | Sl el 2266,2263,576,1163,2281 | ST W0 W | 31.08.16 22.11.16 13.12.16

ABR /1

105 | %o g 7159 g Heer o arfd=< 117180,116,127,121,122,1 | fe=any W0 W0 | 310816 22.11.16 13.12.16
ferard R e 19,279,24431,2447, g AT

106 | Ho FIER TEHH AT 8t o R 118,122,125,492,481310 | WITge % | 310816 2211.16 13.12.16

107 | Ho TG $¢ ST TGN | SN YA (§5 | 2390,1119,618,624,2300,2 | AGERT 30 9 | 31.08.16 2211.16 13.12.16
fRitern 390 Reften

108 | #0 SN@r ge FemT A I 1306fR0129437,12049,129 | TR W W | 310816 221116 13.12.16
e g R 0,1321,1300ff01216,1323

109 | 0 ¥R gC 9ENT Hamd | #1 Y el | 653.664,656,632,649,640,6 | HelTid SO WO | 08.11.16 22.11.16 1312.16
fate w@f 48,915,922 / 2.671

110 | Ho W dwIf g S gegy | o Ay gaf 120,51,125,48,128 /2166 | TR FwT S0 W | 0811.16 22.11.18 13.12.16
T TS ¥8el qrava T I8

111 | #o 99aT 3¢ QAT dAaR | 5f A 98,1233,647,642,801,122,1 | TR 90 W0 | 08.11.16 22.11.16 13.12.16
QT T T 17,118,125 e
S WS

XATAT

112 | Ho ufd= & wies ww@a | o w9 7R | 81,829599,105f0 /2. | Swmaw W | 0811.16 22.11.16 13.12.16
a1y 419 uedl 7t

113 | Ho wrad) g2 SEnT & A TqTT 94,95,259,256,260 / 2. SEREE S0 W0 | 27.12.16 16.03.2017
crevyR fawledt 99580

114 | o M W= S TET | 40 TR R¥E | 100,1502,1508,1509,2930 | HiHd 0% | 271216 16.03.2017
s e /2716 '

115 | o ared @F a9 g | A wewur 815,584 / 2.71680 T S0 %0 [ 27.12.16 16.03.2017
fatelt RiE

116 | #o 3Pear e Ty S TH W | 831,903818 /2993080 | RrEwapT W0 | 271216 16.03.2017
e fawitel

117 | #o 3o i wies # WEd ATH | 93,74,13519 /2475080 | FHIATSIST SoW0 | 271216 16.03.2017
HEATR PHTITIY

118 | #o 7 ¥ o e i oS g | 2425 Y@AT 4.234 IS JoW | 22022017 16.03.2017
ko -Lici i il all
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119 | Ho Rl arensh B St ifer 752,724,840 / 0.9250 T fawtel [So w0 | 22022017 16.03.2017
TR I
120 | flo gikeT Rig dRK g | 91 o= RI8 | 599 601,602,405 590,59 | €3 aulel | oW | 22022017 16.03.2017
[UE UEAY S¢ ¥eel TN 1,503,600,603,604 AT
42437
121 | flo = TN B AR | 4 AT FTIR | 814,815819,807813 /2. | WAR auiell | S0 %0 | 22022017 16.03.2017
HETT AR 3aTe 6030
122 | Ao @ T 3¢ ST =S, | e e 1066f%0,10669 /2.20000 | T feeet  [Som0 | 22022017 16.03.2017 |
&l
123 | #o vwogwofd® gewdlel | 2wl 934,93,120,663,732,733,79 | @GN | SMFS | S0 W0 | 22022017 16.03.2017
STATHTIY CoUI sy 796779 /23713 T
SEATHTTY
124 | #Ho oY 7[® 49T 3¢ WAeer | S0 W9 @ | 877,878,872 /1979 HaAvd gy |0 % [ 22022017 16.03.2017
v
125 [ #o qHowwo fiw sewior | sfieiad BHR | 336,334,06633732,73379 | TR | faekil 90 W0 | 22022017 16.03.2017 |
5f0,796fM0,797 /18448 | 2R
TIPER
I
126 | Ao &R T ger SunT St M | 817,8184695135806162 | wvadrgz | fawdl | Sowo | 22022017 16.03.2017
Hhrar Rscaemd 122 /45150 3T
Rl
127 | %o wifem fyar de sanT 1 wifes Rai | 641,138M0,194,372 /1. | Resq HEEIT | 90 %0 | 22.02.2017 16.03.2017
Ryersdl 7380 ,
128 | #o G == R¥E e et aRTedl | 2397,2398,2355,22360,F | [ATSAT Fa] 80 ¥ | 22022017 16.03.2017
grea™ Tefear 2371 /1.9155
129 | #o THoaMEoWI0 .2 SEiT | &Y e 287,305,123,16,376 /1. TIDBRYY faowr o W | 22022017 16.03.2017
TEHIX AT 8508 arar St
130 | #o wefiE wve W= N SRiq waTa | 432.478,479,480,481,484.4 | TRfET fawitel | S0 Wo | 22022017 16.03.2017
TRRET IGSES 83,504,482%,4827 /3.
8240
131 | %o TE&U g€ I 3 siwdR fHE | 09,05,10,196,1242 /1. TRIeH fI=fr [Sowo | 22022017 16.03.2017
TaISTY 9720
132 | #0 3INOTHO g€ FENT ot #R g | 47.58,74,117,121, /28770 | TrTa fod | Rtel | 90 W0 | 22022017 16.03.2017
ST G f&iE " /
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133 | #ofdw= ge wum a9 4 B FAR | 646,870,859,724 /32110 | TN A T "0 | 22022017 16.03.2017
134 | #0 v e Wles @oe! | o afBY T | 533,534,843 /3803535 | Wb ST | 90 W0 | 22022017 16.03.2017 |
/1343 _
135 | Ho SEFTRIA HegdTe! #1 = BER | 349,344,394,461,486,194,6 Rt [®sow | 22022017 16.03.2017
T ge Heer Al 1,/3.5760 T AhTai
HIGTYR
1=
136 | Ho g 3nd e S # FHerad! 143,68,132 /4,136,133,14 | UUS fadrelt | So W | 22022017 16.03.2017
aRA 1,143 /2 /1.7670 -
137 | Ho Holld HAR HA G | 30 Holld GHN | 108,107,173,239,28,54 443 | FTHI fawiel [ So %0 | 22022017 16032017
S Heel dHNI 572 /4473
138 | Ho o g 3¢ wENT & g, I 1905,1934,1946 /3,078 | WU faeet S0 W0 | 22.022017 | 16032017
RSkl
139 | #o @ Se wErT #t 7FNT FAR | 658,641,647 /1989 Raren ST | 90 90 | 22.02.2017 16.03.2017
TETTR
140 | Ho @Y Al fid aaw | 8 divis @M | 1,25,3.401,547,54067330 | PG | fdedi [ S0 w0 | 22022017 16.03.2017
AEHIGY 3IRAT 2/3153 anr |rTi
BIEAGL
Rl
141 | Ho wodlo fdo Wics oWl | 57 N3G afe | 465,471,473,463,478,470 | ol fagtell [Sowm | 22022017 16.03.2017 |
%,388 /2.6390
142 | Ho SliP= 9T HE A = THT | 157,604,467,473,5483635 | AR | = [ Sow | 22022017 16.03.2017
FEHIYY NG 25,28,138,519,540,541,52 | apan wlrai
1,/3.0580 Hhrat
143 | H0 vHomo fd& aow 2 A 363,81,368 / 2.969 THET EETn] Wm0 | 22022017 16.03.2017
HHY G AR Fgd e HIRFR
144 | %0 Ra fis wics £ T AT | 838,100 /1.2270 o[FHeaTY | WEEATT | S0 %0 | 22022017 16.03.2017
YHHTATI Feifar
145 | Ho WIF FIRT Al 3¢ &1 DI | 350,355345,349,348H 40 | THTR | g8 | S0 W0 | 22022017 16.03.2017
e ot afda T 671,420%,430180,431,432, | s
4439,667,668 / 1.666%,66 | AT

8f80,504%,5194,634,48437
6847 641,645,445,446180
/35923
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146 | HowwErrer T g 27 WS HHR | 127.128,133,129 1891901 | 3y | SAFTA | S0 W0 | 22022017 16.03.2017
arésd SEar 05fA0,1060,1685,1604 | ITTAT
/34575
147 | Ao F9T g SulT Relel | 1 &ol9 FAR | 1756.1757 /4642 fRtett faedt [0 w0 | 22022017 16.03.2017
ik
148 | #0 AFST [0S TR 3¢ | ) A B | 197,20131,201 /3 /2966 | AT ey (W W | 22022017 16.03.2017
seer Rt ISR _
149 o Wy B aodf g | Swd) s 3,4,6,7.18,19.2087, /3 T fIetenl | Tom | 22022017 | 16.03.2017 |
Aoty 831
150 | Ho STl WIS Y Al afe AR | 762,803,311 /1,695 eTHIY ffefl  [S0%0 | 22022017 16.03.2017 |
T SR AT Rikiid
151 | Ho WY @l 3¢ SanT 4 WheY @i | 930,623941,976 /1,940 | ew US| TS | S0 %0 | 22022017 16.03.2017
e® Y2 e g8 /1.782 TG G
152 | Ho @@ fi® Bles WBIAGR | 5 GG WA | 761,764,757.786.771.758.7 IHTAYR faetelt [Sow | 22022017 16.03.2017
50,790 /3 643
153 | ¥lo HORAT $¢ SelT a9 | A1) TGS | 1136,1133,1141,1144F0 | S99 fedtel [Sow | 22022017 16.03.2017
/1465
154 | #o @M A% s=&o 3 Bl WEEE | 597,.90,820,823 /31140 | exfea TS | %o W | 22022017 16.03.2017
Titest @ ARy
Tramgee
AT Ha
155 | #o R ge s Sl AT 663,732,733,795M0,796/ | svapmTR | Rt [Sow0 | 22022017 16.03.2017
FEAFTIY e \Sil 0,797.266,263,587,568,188 | 7Ta<I
283,449 / 25028
156 | {0 IAROVNOTHO Ie e | siwah Aar 104,98,71,78,79,9437,974, | <l @, W | 22022017 16.03.2017
A RiwTR T 102,106,115,122 /4.9690 | TRIGFGR
157 | Ho W@ ge san 8 argad 250,253,234,261,11,393,39 | Hgwqy | @1 |90 %0 | 22022017 16.03.2017
WG EER 5,377,61 /3762 %
158 | Ho fAwivT faw Piee st fgy ar | 370,371,332,300,335,336,3 | 3G | gari | 0 W0 | 22022017 16.03.2017
EGESlEG] 01,3232 /3.125 Tl
159 | Ho wraw s wmn =Y = i 244,242,253 /2.1560 BT fifedt [Sowo | 22022017 16.03.2017
FRAGR '
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160 | #0 7 @rar g€ S N Fealrer 212fA0,409 /969,510,508, | fadiir AT | 90 %0 | 22022017 16.03.2017
fRaeter e 49331511 /2.9520 HIG '
161 | #o Ty R e o G BAR | 835,872,871,870,353,359 | WINIGR | 421 | 90 W0 | 22022017 16.03.2017
ST avRTeR qee /1.0272 TR
162 | #0 T ST QSEnT dvg 2 IFEEGY 709 /1.7092f%0,719728 | dw0g gl | faedll [ S0 w0 | 22022017 16.03.2017
o /2.165
163 | 0 WIEA®I 3¢ FaNT ST BHGT | 437,291,157,1071,395,396 | S fasi 90 w0 | 22022017 16032017
sy ety | 0,392 /2549 gai g
B Tt |
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Fraterd Rrenfrer) MargeTR Rl
(e srger) Annexure 5
THiHw - I \© /W00 / 0goATR /202223 ICRiCAs le\u‘b\ 2023
AT 9,
g AfrEr,
IR Jee gguer e 9,
Fex AIgS], SYE g |
fawar— Ii compliance of the order dated 07.12.2022 passed by the Hon’ble National Green
Tribunal, New Delhi in Original Application No. 142 of 2022 in the matter of
Jayant Kumar vs. MoEF&CC & Ors. Reg.
HEIeY,

Suad fAwad 3u- Brferd U3 G 1755 / AHG—48 /22 faAi6 14.03.2023 &1
= Y8 PR BT P by, P ERT DEIAA (District Environment Impact Assessment
Authority) gRT &5 15.01.2016 ¥ 13.09.2016 T@ WM wafaRvig Wigfd (EC) &1 faaxor
ferfRa w05 e # Ui @ SMTUR W SUGE IR AM B IR fhar a2

AT MY R AT TR i o Frmag &—

Environment Clearance (EC) granted by DEIAA From 15.01.2016 to 13.09.2018

Sr. | Project Proponent Name District | State Mine Lease area Date on [ EC Status
No. | (06 Month Mining Permit Holders) (06 Month Mining which grante | of
5 Project i
Permit Holders) Propone | ddate | validity
nt of EC
applied
for EC

1 M/s S.N Constructions Company | Gautam | Uttar Tilwada Khasra no | 01-06- | 07-06- Not
Add:- Village & Post Hirdaypur | Budh Pradesh | 29 & 32 Area 7.40 | 2017- | 2017 Valid

Tehsil Sikandrabad Distt. Bulandsher | Nagar Acre
2 M/s  Northern  Express . Infra Kondli Khadar | 01-06- | 07-06- Not
Developers Pvt Ltd Add:- 40C Khasra no 95 Mi | 2017 2017 Valid
Purdilpur, Kali Mandir Gali, Tirupati Area 10.00 Acre
Market, Distt. Gorakhpur, U.P.
3 M/s Jatin Buildtech Add:-B-81, NSG, Aurangabad Khasra | 02-08- | 27-09- Not
Society Builder Area, Greater Noida no 13 Mi & 28 Mi | 2017 2017 Valid
Area 10.00 Acre
ot Ud aavgd Hrdrel og arey uid |
| q;ra'a-a
54
» «” /
Z A (& Fofer)
~ fSrer @ SR

: : TTAgETR
He g fasie S|
giafei— :
1— e, Tafarer feemer, SoM0 @ @e: BT AER Yo U4 faRad pIiardl &g sk |

2— Frenfrerl wEey TiamggTR & Arex yErf Ui | :
- e
TaageTR


deepak
Typewriter
Annexure 5


710 1647
rafer Rrenfrerd, afrage 23 0% 13

: (@f=rst 3w
Har # A
' nnexure 6
| e,
gafazer feemea Sovo,
R‘Iﬁlﬁ, State Environment Impact Assessment Authority
(SEIAA) S0Y0
fafia @ve—1, Mt TR, a@s |
&1 25 0/ 30—HIg / 2022—23 e 157 /22 / 2023
fasg:— In compliance of the order dated 07-12-2022 passed by the Hon’ble National Green
Tribunal, New Delhi in Original Application No. 142 of 2022 in the matter of Jayant
Kumar Vs MoEF&CC & Ors. Reg. D g q|
Hered,

TU SWdd fvgs & wewr wRie uwodoansovovo wafaRer Ryduer
Sovo faid @ve—1 M TR dE@TS P yHS 1295 / 9f0 / Ts0SN0EN0 /2023 i
24022023 BT HH TEV BRA BT ¢ W, s gr1 710 w1y gRa =manfrawer 54
fecell gRT Sfiovo FWR 142,/2022 Jayant Kumar Vs MoEF&CC & Ors. Reg. ¥ fe=isp
07.12.2022 @1 UIRT 3MQ¥ & SrguIer 8¢ YAfaRw, 991 Ud Sfet arg uRad™ wafer iR
WER & U fQ71® 06.022023 & HH H DEIAA(District Environment Impact Assesment
Authority) &1 [G911& 15.01.2016 & 13.002018 Th W) wafaRyr FEafy (EC; &1 fawor
FefRa ueu o Suerer e o @ Ay Ry T
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Environment Clearance (EC) DEIAA from 15,01.2016 to 13.09.2018
7 1 Project Proponent Name District | State Mine Date on which Project EC granted Status of
No Lease proponent applied for date validity of EC
area EC
1 | Harjeet Singh Lalitpur | UP 1.214 He. | - 16-12-2016 -
2 | Swami Prasad Yadav Lalitpur | UP 1.20 He. - 16-12-2016 -
3 | Mss Pioneer Stone Cresher | Lalitpur | UP 2326 He. | - 16-12-2016 -
Partner Harjeet Singh
4 | Smt Savitri Devi Lalitpur | UP 1.707 He. | - 16-12-2016 -
5 | Yadvendra Singh Lalitpur | UP | 2.02He. |- 16-12-2016 =
& | Hirdesh Kumar Hundet Lalitpur | UP 2.023 He. | - 16-12-2016 -
7 | Santosh Kumar Lalitpur | UP 1.39 He. - 16-12-2016 -
8 | Mss Gudluck Stone Crasher Lalitpur | UP 2.83 He. - 16-12-2016 -
9 | Smt. Suraj Rani Lalitpur | UP 2.549 He. | - 16-12-2016 -
10| Atar Singh Niranjan Lalitpur | UP 1.861 He. | - 16-12-2016 -
11 | Abdul Sattar Lalitpur | UP 1.86 He. - 16-12-2016 -
12 | Rajesh Yadav Lalitpur | UP 243 He. |- 16-12-2016 -
13 | Swaroop Singh Choudhary Lalitpur | UP 4.05 He. - 15-06-2017 -
14| Mss V&S Interprises. Pro. | Lalitpur | UP 3.23 He. - 20-07-2017 -
Vijay kumar
15| Rama Kushwaha Lalitpur | UP 1.619 He. | - 20-07-2017 -
16 | Mss Shiva Corporation India | Lalitpur | UP 3.23He. - 20-07-2017 -
Lmt. Pro Ashu Singh Bhat
17 | Natthu Singh Lalitpur | UP 5.65 Acr - 12-09-2017 -
18| Santosh Kumar Singh Lalitpur | UP 2.02 He. - 12-09-2017 -
19 | Smt. Roopa Devi Lalitpur | UP 4.00Acr - 12-09-2017 -
20| Rajesh Anand . Lalitpur | UP 3.60 Acr | - i 12-09-2017 -
21 | Meera Devi Lalitpur | UP 2.50 Acr - 12-09-2017 -
22| Mss Pioneer Stone Cresher | Lalitpur | UP 3.00 Acr - 12-09-2017 -
Partner Harjeet Singh g =
23| Ajay Rawat Lalitpur | UP 5.00 Acr - 12-09-2017 -
24 | Manmohan Chobe Lalitpur | UP 2.00 Acr - 12-09-2017 -
25 | Mount Victaria Granites Lalitpur | UP 12.10 Acr | - 12-09-2017 -
26 | Moh. Naeem Lalitpur | UP 1.775 Acr | - 12-09-2017 -
27 | Rajendra Singh Lalitpur | UP 2.15 Acr | - 12-09-2017 -
28 | Mss MK BLM Lalitpur | UP 4.18 Acr B 12-09-2017 -
29| Mss MK BLM Lalitpur | UP 2.80 Acr - 12-09-2017 -
30 | Devendra Kumar Singh Lalitpur | UP 3.00 Acr - 12-09-2017 -
31| Bhanes Pratap Singh Lalitpur | UP 2.00 Acr - 12-09-2017 -
32 | Ranjeet Singh Lalitpur | UP 3.25 Acr - 12-09-2017 -
33| Krishn Pratap Singh Lalitpur | UP 2.00 Acr - 12-09-2017 -
34 | Rajendra Singh Lalitpur | UP 5.00 Acr | - 12-09-2017 -
| 35| Lakhan Singh Lalitpur | UP 4.00 Acr - 12-09-2017 -
36 | Virendra Singh Lalitpur | UP 5.50 Acr B 12-09-2017 -
37 | Chaitanya Kushwaha Lalitpur | UP 3.55 Acr - 12-09-2017 -
38| Kailash Narayan Lalitpur | UP 2.50 Acr - 12-09-2017 -
39| Anamika Jain . Lalitpur | UP 2.50 Acr - 25-11-2017 -
40| Mss ARSS-SIPS Pro. Subir | Lalitpur | UP 3.197 He. | - P 25-11-2017 -
Panda
41| Keshav Prasad Sahu Lalitpur | UP 1.537 He | - 25-11-2017 -
42 | Rampal Lalitpur | UP 0.809 He. | - 25-11-2017 -
43 | Rao Raja Lalitpur | UP 1.821He. | - 25-11-2017 -
44 | Kehar Singh Lalitpur | UP 0.971He. | - 25-11-2017 -
45 | Bablesh Kumar Tiwari Lalitpur | UP 1.618 He. | - 25-11-2017 =
46 | Mithlesh Singh Lalitpur | UP 0.809 He. | - 25-11-2017 B
47 | Mss  Sakti Build. Partner | Lalitpur | UP 2.91 He. 25-11-2017 -
L Akhilesh singh
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.~ 48 | Ramesh Chandra Rai Lalitpur | UP | 3.28 He. | - 25-11-2017
49 | Munni Raja Lalitpur | UP 0.809 He. | - 25-11-2017
50 | Mss Khajuriya Granite Lalitpur | UP | 2.104 He. | - 25-11-2017
51| Suraj Singh Lalitpur | upP 1.988 He. | - 25-11-2017
52| Jairam Singh Niranjan Lalitpur | UP 1.214 He. | - 25-11-2017

PB Natthu Kha Lalitpur | UP 1.619 He. | - 25-11-2017
54 | Naresh Kumar Pathak Lalitpur | Up 4.046 He. | - ; 12-01-2018
55 | Naresh Kumar Pathak Lalitpur | UP 2.428 He. | - 12-01-2018
56 | Umashankar Mishra Lalitpur | UP 4,046 He. | - 12-01-2018
57 | Sukh Sahab Singh Lalitpur | UP 2.023 He. | - 24-03-2018

hB Shant Kumar Tiwari Lalitpur | UP 2.712 He. | - 24-03-2018

_é-g__Chandra Bhushan Upadhyay | Lalitpur | up 1.012 He. | - y 24-03-2018
60 | Jaihind Singh Bundela Lalitpur | UP 1.618 He. | - 24-03-2018
61 | Vikrant Rawat Lalitpur | Up 2.00 Acr, | - 24-03-2018
62| Krishna Pratap Singh Lalitpur | UP 4.65 Acr. | - 24-03-2018

'Ea Smt Neeta Devi Lalitpur | UP | 1.417 He. | - 24-03-2018
64 | Mss  Satyug  Food. Pro | Lalitpur | UP 4.046 He, | - 24-03-2018

Amandeep singh

f_GS\ Mss Jaiswal Enterprises Pro. Lalitpur | Up 2.832 He. | - 04-06-2018

shishir Jaiswal

66 | Mss Ayushi Pro. Mithlesh | Lalitpur | up 3.238 He. | - 04-06-2018
Kumar

67 | Mss Harshal Iron & Stee| Pro. | Lalitpur | Up 4.055 He., | - 04-06-2018

ol Mahesh Kumar

68 | Naresh Kumar Pathak Lalitpur | UP 4.048 He. | - . 04-06-2018
69 | Atish Richhariya Lalitpur | UP 1.619 He. | - 04-06-2018
70| Jaihind Singh bundela Lalitpur | UP 1.619 He. | - 04-06-2018
71| Mss Khajuriya Builders Pro | Lalitpur | Up 1.00 He. - ¢ 10-10-2018

L | Bhagesh Kumar ' ]
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FHAEQ |
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forceres,
qgieRYr fAeEerd, Sovo,
g |
e \uo /@fF6l/ T (2022-23) e \4 /o3 /2023
ﬁﬂﬁii-— In compiiance of the order datcd 07-12-2022 nassed by the Hon'ble National Green Tribunal, New
Delhi in Original Application no. 142 of 7022 in the matter of Juyant Kumar Vs. MoEF&CC & Ors.
Reg.

Annexure 7/
Jar

T SR Rvge Fwrer & w do—1520 /w0 / w05i10810 /2023 f&iE 06.03.2023
o1 T TR B @1 I B, fad g Ao v g e, 9 Reeft gm 300
H0—142 /2022 In the matter of Jayant Kumar Vs MoEFECC 7 Ore. Y BAiE 07422022 B WIRA 3_Y
& orurer § qufaRu, a9 vd Serary GRac e, SR TR © U3 W0—IA-L-11011/102/2022-
IA-II(M)-NCM e 06.02.2023 D AT ¥ DEIAA (Distreit Environment Impact Assessment Authority)
ZRT RAIF 15012016 W 13002018 &% WINI FIERYT &AM (£C) BT favom fuifa yey ) IfRd
) S @ SeT B TS ¢ |

O B AFA A Rl 15012013 T 13092018 T 17/ ARA & TN qafaRYr WEAf i
e FeifRa aee w e ofa @ -

-7016 10 13-05-2018

Environment Clearance (EC) granted by DEIAA 10 15-1 ]

2

yfafefl—

6@@0?;

1. Rrenfrer weled, GaER 3l TIER dClde |

Sn. Project Distroit state [~ Mine Lease te on which EC granted Status of
No. Proponent ared Project date validity of
Name Proponent EC
| . | i ld for EC
3 Associate Fatehpur Uttar Pradesh | 10 acr [ 05-2017 31-05-2017 06 months
commerce . (!\‘r'll. A .f.'_J
| o |
Z- Associate Fatehpur Uttar Pradesh | Ooact — | 05-2017 31-05-2017 | 06 months
commerce | 'ihmaRer |
P¢ :|!|||.I‘.
3- Associate Fatehpur Utto: Pradesh | loacr | G-2017 29-06-2017 | 06 months
commerce (n; ai A3}
Vilig s
= Permint __ ——
4- Associate Fatehpur Uttar Pradesh | 10 e 17-2017 26-07-2017 06 months
commerce ! IA: al AR2) L
Q/ 0 \\)«3\-”7
(m%. B)



deepak
Typewriter
Annexure 7


Annexure 8 311

71 4 I osmﬂ’ij
L &= drafed Bl : 05732233879

e ftﬂ robulandshahar@uppcb.in

i Uttar Pradesh Pollution Control Board
F-5, I5qed (MMR #fd & 419), gel<er8v—203001
it - / 2«9/ m=y / 2020 i : L3737 23
qar #,
HEdD ﬁéw,
qafeRl faeerd, Jo%o,
RIS |

fd¥aT:— In compliance of the order dated 07.12.2022 passed by the Hon’ble National Green Tribunal,
New Delhi in_Original Application No.-142 of 2022 in the matter of Javant Kumar Vs.
MoEF&CC & Ors. Reg.

Helay

pum  IWEd  fvae e 1329 / w0 / GHOG0EN0 /2023 feAiF 06032023 T
1295 / G0 / GHOGN0SN0 /2023 fReTis 24022023, S f forenfad wewew, qol<¥ey @ Hed
Ho—1133 / QAL TH, faid 06032023 vd frenfar #eiqy, gor<wey & weW Wo—1544 /A
fomer 10.03.2023 & ARIH ¥ U gI;AT B, BT e BY B B HUT BN | HIo Uy sRa =ity
% faeell @ OA No.-142 of 2022 in the matter of Javant Kumar Vs. MoEF&CC & Ors ¥ fadid 07122022 &

mﬁaaﬁw%mﬁa@mﬁ%ﬁwmﬂmmﬂé@ﬁﬂw%ﬁ%—

Environment Clearance (EC) granted by DEIAA from 15.01.2016 to 13.09.2018
-] Project Proponent Name District State Mine Date on which EC Status of
No. Lease Project granted validity of
area Proponent date SEC
. applied for EC
Ar . . 1 ! b 3 | 42
M Ml)h%mI‘Tldll Ali  S/o | Bulandshahr Uttar 11.424 20.03.2018 18.12.2018 18.12.2023
| ate Mr Fakir Mohammad Pradesh hectare
- 1 \ . - ._ W g : ‘g - a e | F ¥
i Ir Dava Shanker Dixit | Bulandshahr Uttar 7.4 28.06.2018 B
S0 Mr Bhasen Sharma Pradesh hectare —
| 5 I Mr _'T - 'f'- A <y e " ’2
3 '\?r Jitendra S/o Mr Aan | Bulandshahr Uttar 9.216 18.05.2018 19.01.2019 19.01.2024
| Singh Pradesh | hectare '
[4 | Shri Girish Chandra S/o | Bulandshahr | Uttar 9.897 — ——
Shri Maharaj Singh Pradesh hectare
el vd ifiw snaead wrdare! v e} uitd |
\-‘D\ %?.( 1 aélal
» V7 3%
2 R (@A)
_VU\. 3> EEFJITH W

yfeifer: freferRad o1 |rex R 4 |
1. e weey, Yafarvl, aF U§ Serarg uRked SgETT—7, G’OF[OW TGS |
2 Wew wfod Ay, THog03Ims0T0T0, J0Y0 |
3 forenfaer qelqy, ger<eEr |
4,
5

s forenf@er (fao /0), gﬂ?‘ﬂ%‘{l
) deer guf, dsnE—2, TaiaRvr, a9 vd Srerary uRedy Harer, e |
/

DRI BEAN
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Har ¥, Annexure 9
wew 9,
THOZOIATIOYOTO,
ERIERE B ECNIC RIS o)
fafa @ve—1, Mt TR,
g |
fwg— In compliance of the order dated 07.12.2022 passed by the Hon’ble National
Green Tribunal, New Delhi in Original Application No. 142 of 2022 in the
matter of Jayant Kumar Vs. MoEF&CC Ors. Reg.
HeH— State Level Environment Impact Assessment Authority, Uttar Pradesh @7 95 T
1295 / 93f0 / QA SNEY, /2023 271 24.02.2023 |
TRy,

Wﬁﬁ?ﬁaﬁiﬁwﬁmméﬁammaﬁam,%
feoell g1 3Movo He=AT—142/2022 Jayant Kumar Vs. MoEF&CC Ors. Reg. {31 07.12.2022 @7

Wmémm,ﬁﬁ@mwwwmﬁﬁwmw
Ay HRiATE! o UNT R |

Hel\d:— SURIGATAN |
"G
Wﬁuaﬂr@%_wwﬁa
fSrem uatavor |fAfy, Srem
gigc| / S |

SRR R 7erea P @1 Wy et 3 |
yfafefd— &=y et Sodo Fguor =0T &€ SAFRTS @Y afaead il 8 9 |
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'mﬂvﬂu RS /Tew ufeq

f%mwfawwﬁﬁr,aﬂwd’rl

YAE /08S /@ WRTaF Bo RA® 65/05 / 2003

favg— 1 compliance of the order dated 07.12.2022 passed by the Hon’ble National Geen
Tribunal, New Delhj in Original Application No 142 of 2022 in the matter of
Jayant Kumar Vs, MOoEF&CC Ors. Reg.

———

TR,

Jar

EAURCIE IS IBEN
DI |




Environment Clearence (ECHY o :d by DEIAA oo e
S 5 onment Clearence (EC Gmg_:.:.._n_lﬂ U.r_>> from _.u.c_.wm.relvm 10 13.09.2018
No Pronomoern . LG State ﬁ Mine | Tateor Which EC granted | Status of
roponent gr ;
Nt Lease Project date - Prvdlidity of
Area Proponent EC
;Wﬂ %.@mw @w % o - m_mw_v:ﬂﬂ_ uxoﬂ mn
ﬁ ST o Swmwwf yorr Rig farf Rragd DI | SR gow _wmﬂmw 05.06.2017. 09062017 08122017
2 sit T ST s XaER Frarh
ﬁ \ im_dw._aﬁw e 93 . m”.,w 264 PR [ SR wow HMMM 05.06.2017 09062017 08122017
3 \ G T wm 5 YarR mﬂuﬂ faret 264 DR | SRy 15 /42 05.06.2017 09.062017 08.122017
Morerell fael soer), Sare 10 THg
4 \ 51 TR g 5 ﬂ%_d_d_ﬂ fari, wwie o 9 g BT | Iox wew AMmm\%d 05.06.2017 09.06.2017 08.12.2017
3 \ st o= RiE g3 o0 R g s Sad 76T / 44, BRAE | 9% uow 8/3 05.06.2017 | oocez017 08.122017
TP FUSNT WA T TEAS WX, THIE B | 10 TP o __ .
|
6 \ Mw IS FAR ATGT gF SN0 m%ﬁﬂa RIECEETIE DIE | IR wew 14/14 05.06.2017 09.062017 08122017
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Date on which Project

Sr. Project Proponent Name District | State | Mine Lease Area ra Status of |
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MOEF&CC & Ors. Reg.
LEELS
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Environment Clearence (EC) granted by DEIAA from 15.01.2016 to 13.09.2018
Sr. Project Proponent District State | Mine Lease | Date on which EC Status of
No. Name Area Project granted the
Proponent Date validity of
applied for EC EC
GAURAYV SINGH S/O Majha
VINDAYC_‘.HAL Aevibadlions Ismailpur ’
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In compliance of the order dated 07.12.2022 passed by the Hon’ b]e National Green Tribunal,
New Delhi in Original Application No. 142 of 2022 in the matter of Jayant Kumar Vs.
MOoEF&CC Ors. Reg.

. State Level Environment Impact Assessment Authority, Uttar Pradesh DI 97

H&IT—1295 / 9410 / SN2, /2023 feeTics 24 /02 /2023 |

SRIAT a0 & B9 qad B & i Ao e aRa st Hs‘f?:c—mﬁm
30T FEI—142 of 2022 in the matter of Jayant Kumar Vs. MoEF&CC Ors. Reg. f&7i®
07/12/2022 B IR AT & Ul og A T W6y # 7EE WG B g
= TR 21

Environment Clearance (EC) granted by DEIAA from 15.01.2016 to 13.09.2018

Sr. No. | Project District | State | Mine Date on which | EC Status of
Proponent Lease Project Granted | validity of
Name Area proponent date EC
applled for EC
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fa=TTep: 13.04.2023

In compliance of the order dated 07-12-2022 passed by the hon’ble National

Green Tribunal New Delhi in Original Application No. 142 of 2022 in the matter of
Jayant Kumar Vs. Mo EF&CC& Ors. Reg.

@l Sudad favad ofum GEi@—1295 / TI0 / THOSOEN0 / 2023 fRTH: 24 Hvaw),

R,

2023 ®I Jdelld H B FU R, D R Weod YHI UF & G § Yol SucTe
A W @ sy R T

o w0 ¥ aifed gaT Fr=gER 8-

Environment Clearence (EC)

ranted by DEIAA from 15.01.2016 to 13.09.2018 [

Sr. | Project District | State Mine lease area | Date on which | EC Status of
Proponent project proponent | granted | Validity
Name applied for EC date of EC
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fasa—In compliance of the order dated 07.12.2022 passed by the Hon’ble National
Green Tribunal, New Delhi in Original Application No. 142 of 2022 in the matter
of Jayant Kumar Vs. MoEF&CC Ors.reg. ———

HB1eY,

3T IR & e w0 I sRa sfewe 9 Red g Original Application
No.142 of 2022 in the matter of Jayant kumar Vs. MoEF&CC & Ors. § wifRe ameer
feid 07122022 &1 W BT B BT B B R IS ERT U F&I—IA-L-
11011/102/2022-IA-II(M)-NCM & wma9 & DEIAA (District Environment Impact
Assessment Authority) &RT fTi® 15.012016 F 13.00.2016 aF W YafaweT TEARy (EC)
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Environment Clearance (EC) granted by DEIAA from 15-01-2016 to 13-09-2018
Sr. | Project | District | State | Mine Lease Date on EC granted Status of
No. | Proponet Area which date validity of EC
name Project
Proponent
applied for
| EC
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P e e e maiy R T entinn Vil TMistier | Frlciion " iy - [ S R T TCkrure | Prowonim 1R ] ——
I .:. : isdriet) Capadin Faaalli MR 1 ted gt o it ¢ wowewnn ) mide lin wrdler Tamntiet rernmmendatizas
iper _u.: Diegpu, (with _ 10} -!._:J ﬂ twhen Twhether —.G—ar.x with PCE
3 t ‘._. %a_ effecred) | dexidedy a.:-n.ﬂ_f._.ﬁin_.
Ouly Bigit Vear YeuNo Y esiNay lmposed | Revmered Only Date | PendingMeria
(Mundatory) (Hs) {Ksp < i
' = * ;_un.—nz-d..v 4 With Dare With Dute
2 |Mis Ansnt Kumar Pandey Vitl- Jethas Badhara Babu, Tehsil- Sadar, Deoria Deoria 20000 2001 - Mo - Yes - - = = =
3 {Mis Asha Brick Field Vill- Bhathat Khukhundu. Tehsil- Sal Deoria 20001 2003 - No Yeu . - =
2 _|Ms Baba Int Udyoy Vill- Ciahila Dudhaita. Tehsil- Rudrapur, Deoria Deoria 20000 2000 No Yes
§ IMés Bechu Prasad BRO) M“_._._ <nn_.-£.. Mishra, Vizapur. Jhanktaur, Tehsil- Deori 20000 2003 . No Yes i _
6 |Mss Shivam Int Udyop Vill- Sirvaniya, Post- Kanchanur, Tehsil- Sadar, Deoria 20000 2000 - No - Yo - . - - =
7 |Ms Devi Int Udyoy Vill- Piprapuran, Tehail- Barhaj, Deoria Deoria 20000 2001 - No - Yes - - - = -
8 _|Mis Durga Int Udvog Vill- Deoria Nakchhed, Tehsil- Sadar, Deoria Deoria 20000 2003 - No Yoy
9 |Ms Janta Ini Udyog Vill- Chainpur, Post- Vikrampur, Tehsil- Sadar, Deoria 30000 2001 3 No Yes S
10 |M¢s Janta Int Udvog Vill- Koilgarha, Tehsil- Rudrepur, Deoria Deoria 20000 2002 - Mo - Yes - - - = =
T IMis Janta Int Udyog Wil ME Tola, Garvaishi, Tehsil- Bhatpaar Rani, ; e <+ 2003 No . Yes N
12 _|Ms Jav Maa Amethi Bricks Fack) Vill and Post- Ameihi, Tehsil- Sadar, Deoria Deoria 20040 2000 - No Yis
t 13 [Mis 1D Enwrprises Vill- Kusheri, Téhsii- Sadar, Deoria Dieoriz iy 2000 M Yin
14 z_n Krishna Int Udyry: B Vill- Tarasara, Tehsii- Rudrapur. Deoria Deoria 20000 003 Mo Yo
% IMUs Maa Bricks Freld Vill- Jarar Manikpur, Tehsil- Barhaj, Deonn Deoria 20000 2001 Mo Yes
16 Mukhram Yaday In: Bhatihy Vill- Batulahi, Tehsit- Rud apur, Deoria Deoria 20000 2000 No Yes
1 s B0 Inl Udvog Vill - Karayal Upadhayay, Tehsil- Barhaj. Deoria Deoria 18000 2001 - No Yes
18 _IMe Pandey In: Udyoy Vill- R hak, Teshil- Rud Dearia Deoria 20000 2003 = No Yes
4 i Singh BKO Vill- Murar Madho, Lar Road. Deoria Deoria 20000 2000 ~ No Yes
PRam Im Udvou Vill- Kapawar, Tehsil- Barhaj, Deoria Deoria 20000 2003 No Yes -
i Int Udyog Vill- Mathiya Ratti, Tehsil- Sadar, Deoria Dearia 20000 2000 No Yes = -
2% |M/s Shakti Ing Udvop Vill- Budhu Khan, Deoria, Tehsil- Sadar, Deoria Deoria 20000 2001 - Ne Yes = -
23 |Mis Shivam Int Udvog Vill- Sirvaniva, Post- Kanch Tehsil- Sadar, Deoria 20000 2002 - No Yas =
24 IMvs Singh & Ansari Bricks Ficld Vill- .G_S_E. Chhitahi Bazar, Tehsil- Rudrapur, D 20000 2001 N No B Yes
23 |Mis Singh Brick Field Vill- Mulki Bakey, Tebsil- Rudrap Deona 20000 2002 - No - Yes =
26 |Ms Singh Int Udyog Vill- Koluhe. Tehsil- Sadar, Deoria Deoria 20000 2003 - Mo - Yes
27 {M's Yadav Im Udygo ¥ill- Sekhui Jogam, Tehsil- Rudeapur, Denria Deoria 20000 2000 No Yes - ies
28 |Mey Maa Brioks Field Vill- Jarar Manikpur, Tehsil- Barhaj, Deoria Deoria 20000 2000 - No Yes - - =
29 _|Ms Devi int Udyog Vill- Piprapuran, Teksil- Barhaj, Deoria Deoria 20000 2003 - No - Yes - =
30 M35 HBC. Int Udyveg _M._H'_Engﬂu._nuﬁ. Par-Sidhwa, Tehasil-Sadar, Seoria 20000 2001 No - Vi B =
3 i vedi il N i
3 hs Dwivedi Int Udvog M““.x%h_.._w_ﬂ Posi- Kanchanpus, Tehsil-Sadar. Deoris 20000 2000 Na Yes B
32 s Singh Brick Field Vill- Baida, Post- Siswa Pandey, Distt- Deoria - " Deoria 20000 2001 - No Yes -
33 |M’s Singh Brick Field Vill- Kanchanpur, Teh- Sadar, Disti- Deona Deoria 20000 2003 No Yes N *
3¢ IMis Durga Int Udyog Old Namie RPA Int|Vill- Mugraul, Anjana, ,_.u._u_“_ Salempur, Misut- . = z
| Udyng Deoria Deoria 20000 2000. Na Yes
3 IMUs Ansari Brick Field Vill- Berivarpur, Dalpithani, Post- Lahilpaar, :
Tehsil- Sadar, Disti- Deoria Uo.o: 20000 2003 il = xes
S (M Ansani Brothers O Name Aner | Vil Harpur Kala, Sidhwa, Tehsil- Sadar, [an. . = " ;
___ |hamsuddin Im Bhasha B Deonn Dearia _v:.lz .| ] ELL ] M Ve
FTINES Teipathi And Sans Wil Munders Mishia, ['oa- Mathurachappar _— 5
- e T S S o S, S N

= |

T
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i PR Txan ) Y } |
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_ i Deoea 0, i i I i L Ye ._ i
Vill- Wahiadhch, ot Varvas, 15 PR M " o e o i o e T S P
Wi Vill- Surajpur_ Tohsil- Rudmpar, e 1o T 30000 —_ - e = e e . B B G, SRS, N
Pt Wbttt DI Wbaimnli Post Ganrs Hanr Tohsil- Sadar P B ¥ o N = o 1
Disit Desdes T o €514 b, ~5 .
4 [hES Ampd Muth Tripath 5K Yill- “_is.u Post- Kusaban, Tehwsl- Sadar, Ersti- Deadia 20000 2001 Yes i Vos
45 M5 Anant Kumar Pandey Int Udvog Vill- Bariyarpur. Jethasi Post- Bodohra Babe, 3 -
Teshil- Sadar, Dist- Denria Deoria 20000 2001 Yes - Yes - %
16 |Mis Pandey Inl Udvo Old Name Vill- Ghatauli Gagi, Tols-Lobarauli, Pest-Fipeot, ! 5 i
s i Int Udsog, H ehsil-Deoria. Deot Deoria 20000 2004 Yes - Yes
P Brick Industrics Vill-Sonauhula, Ram , PosI- rh, Disit- "
il e TN Deoria 0000 | 200 . Yo Yes -
48 _|Ms Baba Mabendra Nath Int Udvog | Vill and Post- Mahca, Tehsil-Barhaz, Disti-Deoria Deoria 20000 2003 Yes Yes ]
49 |Mis Si | Vill-Teli Post-Pai ‘ehsi 1sil-| s
ingh I Uidvog il ._.n_a.- Shukl, na, Tehsil-Barhaz, Disu L 20000 2000 R Yes N Yes
- g T T - ——
S |Ms Jai Maa Amethi Bricks Field w*_* ):l!_.whu?mn_ﬂ..nﬁc.. Maghauli, Tappa- o 20000 2003 Ye ] Ves B ; . -
51 |Ms Gyan Prakash Singh Int Udvog Vill- Bhatsuli Khard, Post- Gauri Bazar, Disdl- Deoria 18000 2000 E Yes - Yes - = -
52 |Mis Dulari Devi Brick Ficld Old Name | Vill- Vijalapar, Post-Barka Gav. Tehsil-Barhaz, . e
Ganesh brick field Distt-Deori Dearia 20000 wn Yes - Yos
53 [Ms Singh bricks lield Vill-Mulki Banke. juddu Parsiya, lehsil-Rudrmpur, "
’ b v Deoria 20000 2003 No a Yes ¢
54 |Ms' Bechu Prasad B K (3 Yill-Vieerpur Mishr, Po-Bijapur Jhankatur, Tehsil- A 5
~~ Barhaz. Distt-Deori Dearia 20000 2000 - Yes - Yes . = - = - -
=5 E?ﬂi Yadav Inl Bhaitha Vill-Amethi, Post-Katrari, Tehsil-Sadar-Distt- Deoria 20000 2003 e Yes
g6 J...W Bricks field M“._a___wv_u.cn._ﬁﬁﬂzﬂ_. Post-Pipra Chandrabhan, i 20000 2000 ~ Ye = Yes
57 NM's Malikar fnt Udyoy Vill-Birsiva Bibi Chak, Post-Mathura Chhapar, . J
Hl Tehsil.Deoris, Disn-Deoris. Deoria 20000 2001 = Yes - Yes
1 - - T T - - :
58 |Mis Vijalapar Bricks Old Vijay Imt M”””M,ch«-._w! Posi-Barkagawa, Tehsil-Barhaj, Deoria 20000 2003 - No s Yes i E c =
59 |M’s Om Int Udyog Vill-&Post- Ajna, Tehsil-Salempur, Disti- Deoria 20000 2001 - Yes - Yes -k -
60 |M’s Nand Prasad Gupta Im Bharths | Vill-Baripur, Post-Garer, Tehsil-Sadar, Disti- Deoria 20000 2002 - No - Yes I =
61 |Ms Devesh Brick ficld Old Name Jonta | Vill-Gahila Dudhaila, Tehsil-Rudrapur, Disit- 7 S ]
int Udvog Deori Deoria 20000 2003 - Yes = Yes *
62 ”.wuov!n_ Int Udyog Qld Name Amar Int | Vill-Nerayanpur, Tehsil-Sadar, Distt-Deoria Decria 12000 2000 = Yes - Yes
3 j 3 i i .
63 |M's Bajrang Imt Udyog M"_n__.gﬁh. Posl-Kushehari, Tehsil-Sadar, Deoria 20000 2000 B Yes ~ Yes e
&4 |Mis Abhimanyu Int Udyog 4:-.”9.-&.? Post-Bakhara, Tehsil-Deoria, Disti- faa 20000 2003 - No _ Yes
65 [M's Mishra Inl Udyog Vill-Chaksaray Badaldas, Post-Sonugha, Tehsil- - 3
. |Sadar, Distt-Deoria Deoria 20000 2001 Yes - . Yes
&6 |Mis Maharani Int Udyoy cE..ﬂ-...i:-r Post-Pathardeva, Tehsil-Sadar, Disit- Deatia 20000 2000 No Yes
67 |hl/= Maharani Int Udvog ,.___:_.an&g Post-Pathardeva, ._.n__u.:'w!.._lq. Distt- i 20000 2001 Mo Yes
68 |M/s Ranvijay Yadav BRO Vill-Karaudi, Post-Sohasa, Tehsil-Deoria, Distl- Deorin 0000 2003 - Mo Yes
69 |M-s Bharat Brick Indusines Vill-Jungle Belwa, Post-Padauli. Tehsil-Sadar, ;
B Ristt-Deara Deorin 20000 2000 No Yes
0 ks Jay Ambey In Uidyoey Vill-Bhataull Bujurg, Pest-Gaun Hazar, Tehsil- ; =5 .
L . Sudar, Digtt-Deoris Deoria 20000 2003 el : ¥es Yes L
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Subcimpur Maihiaul: 1o 111 e | i )
Vill-Manua Post-Hagiha Divrs 2o | L . Yox Yes
Fill- i X et b Kha
_(v”“._:?gu._ur..i.ﬂan__ Ruike, Porstel eoiit addbu Khba eoria S Ile. Ves Vs
74 |Mes Surai Im Udvog Vill-Patharhat, Tappa-Indarpur. Pargan-Sihat,

. o Tehsil-Deoria, Disut-Deoria. Desw 20008 ! il ¥es
73 IMis Aonl Int Udvoy {__._Lﬁ.—._m. rwan (Fading, ensh-fikiepd), Deorio 20000 02 0 Yea
76 |M!s Mishra Brick Field Mﬁmﬂnﬁwpnaﬁ. Post-Barauna, Tehsil-Sadar, D 20000 2003 Yes Ve

- 71 |Mis Singh ot Udyog d._vm-s_tm. Parguna-Silhat, Tehsil-Deoria, Disti- 0 20000 2000 Yes Yes
78 |Mis Sarvoday Int Udyeg Vill-Parsiya Chandaur, Tchsil-Barhaj, Distt-Deoria Deoria 20000 3000 No Yes
79[ Mis Kisan Int Udyog_ Vill-Khajuridih, Posi-Majhauli, Disit-Deoria Deoria 15000 2003 Yes Yes_
80 |M/s Fasiullah Brick Field ﬁu..ﬂlﬂiﬂh. Post-Madanpur, Tehsil-Rudrapur, o 20000 2001 Mo . =
81 |M's Khan Brick Field Vill-S: , Post-Katrari, Tehsil-Sadar, Distt- Deoria 20000 2000 No Yes
82 |M/s Aman Brick Field Vill-Koyarpani, Post-Pathardeva, Tehsil-Deoria,

- A Distt-Deoriz. Deoria 20000 2001 Mo Yes
85 |Ms Shivam Int Udyog Vill-Bhingari Bazar, Posi-Bhingari Bazar, Tehsil- . )

W..._.... P j, Distt-Deariz. Deoria 20000 2003 HNo Yes
84 |Mis Star Brick Field Vill-Bairiya Tiwari, Tehsil-Barahaj, Distr-Deoria. Deoria 20000, 2000 MNa Yes
85 |M’s Kamakhya Im Udyou Vill-Deoria Nakehed, Tehsil-Deoria, Disti-Deoria Drzoria 20000 2003 Na Yes
86 |M/s Tripathi & Sons : Vill-Babh li, Tehsil-Deoriz, Deoria Deoria 20000 2000 No - Yes
1] iz Bipin Im Udyog Vill-Kurmi Paiti, Pargana-Sidhua Jovana, Tehsil- 3
Sadar, Disti-Deoria Deors i e & Xes
88 Shanti Int Udyop Vill-Ki pali, Post-Lahilpar, Tehsil and Disu- Denria 20000 2003 No Yes
&9 Int Udvog Vill-Chainpur, Post-Vikram Vishanpur, Parsgana- s
e Tilpur, Tehsil-Sadar, Dist-Deoria Duoris e ke - i hiss
90 >3._§ ,OldName Mfs | Vill- Bhagalpur, Tehsil-barahaj, Distt.-Deoria Deort 20000 200 No yes
91 |M's Pandey Int Udyog Vill-Gataila Ghaji, Tola-Lahrauli, Post- Piparpati, i
3 Tehslil and Disit.-Deor : Deoria 20000 2003 No Yes
92 |M/s Singh Int Udyog Oid Name Ansari | Vill-Bariyarpur Dalpithani, Post-Lahilpar, Tehsil- z
icks Field adar Distt.-Deatia Deoria 20000 2000 No Yes
91 |M’s Ansari Brothers Old Name Ansari [ Vill- Harpor Kala, Sidhus, Tehsil- Sadar, Disti- i
St ddfin Int Bhatt Deori 7 Deoria 18000 2000 No Yes
o4 w_..e_!._l..n__&. .M”luﬁwon Old Name Vill-Tadawa, Tehsi- Rudrapur, Distt.-Deoria Desri 20000 2003 o Yes
95 [Mis Yadav Int Udygo Vill-Sekhuie, Post-Jogam, Tehsil-Rudeapur, Distt.- m— 3006 - 5 S =
96  |Mis Senjay Bricks Ficld E.ﬁaﬁ! Singh Bhatani, Salempur, Deoria Deoria 20000 2000 No Yes
97 |M’s B.NP. Int Udyog Mmlr,...uhi-« Laxmipur Bazer, Tapps-Kharabari, Deori 20000 2001 No N, Yes
8 |Ms Sanjay Int Udyog Vill-Pachokhar, Post and Tehsil-Bhaiparrani, Dist- Dooris do o X -
99_|Mis Pandey Int Udyog Vill-Ramchak, Tehsil-Rudrapor, Disn- Deria Deoria 20000 2000 No Yes
100 [M's Kisan I Udyog 4&.)!!.!. Tehsil-Rudrapur, Distt- Deria Deotia 20000 2003 Mo Yes
101 |MJs Singh Int Udyog E—.kbg Baikunth Tehsil-Rodrapur, Distt- Derie Deoria 20000 2000 Mo Yes
102 |Mfs Golden Group Int Udyog (Old Vill-Chakbandi U'sf Bigahi, Tehsil-Salempur, Distt- .
Name Ram Belas Int Udyos)_ Deoria . s s o i Ve
103 |Ms Singh bricks ficld M“chﬁn”““_ﬁ Post- Kanchanpur, Tehsil-Sadar, Deoria 20000 003 No Yes
104 |Ms Vibhav Kumar Jaisawal GRO. M”_n__'__.ﬁluq;o Posi-Kanhauli, Tehsil-Rudrapur, Deoris 20000 3000 No Yes
105 [M:s Rejpun Bricks Company Vill and Post-Adils, Tehsil-Barhay, Dist-Deorin Dearia 000, Ho Yis




ST gy = =

m i o - . N 3 - SRS L
R S WS . Mol P S i ] _ _
S Ui wipetr Rani Lusti- Drewria s T P Yes i B
niva, |ehsii-Sadar, Dist Dovtia Deari i L — N Yes i
Vill-Pachade. Tehsil-Harhat, Disis-1curia LT L LELT L H] __Ma i Yex o | e
Vill-Sarva, 1ohsik-Whatper Rans, Disti] oo eoria S TR o Yer e
Vili-ihadapakar, Tehsil-Blatpar Rand, Disi- Deori 18Ikt 20013 Mo Yes -
11 i - az:.&..lu_.«._ ......i_‘..:_.s._,s..q Heni Ml b [ BT W, [T [ w
13 ﬂe CM“” Bricks (Old Name Mis Singh |Vill-Sidhua, Tehsil-Sadar, Distt-Deoria Debria 20000 P Yo Yo m
114 |Mis Rakesh Kulir Udyog Vill-Parinda, Pors-Tikampur, Tchsil-Bhaipar - " -
Rani, Disti-Deoria Deoria 20000 2003 No Yes % -
115 [M’s Vindhyawasini Enterprises Vill-Ajna, Tehsil-Salempur, Disti-Deoria Deorin 20000 2001 No Yes
116 M5 Sanjav Bricks Field Vill-Veersinghpur. Bhatni, Salempur, Deoria Deorin 20000 2000 Mo Yes 7
117 |Ms vibhav Kumar BKO Vill-Kanhauli Doyam, Post-Kanhsuli, Tehsil- 7
N {Rudrapur. Disti-Deori Deoria 20000 2001 Mo Yes -
118 |Més Maa Durpa Int Udyog Vill and Post-Bankata Amethi, Tehsil- Bhatpar A B _
Rani, Disi-Deoria [ Deoria 20000 2003 No - Yes
119 [M‘s Maa Durga Int Udyop M"F-,ﬂ“ﬂ. Bhedapakar, Tehsil- Bhatpar Rani, —_— 20000 2000 o Yoo w > =
=% | 7130 |Misjay Ma Kall it Bhating Vill-Ghudikund Khurd, Posi-Pstchara, Disn-Deoria Deoria 20000 2003 No - Yes £ -
7 121 |Mis Ridhi Sidhi int Bhattha (Old Name | Vill-Chhitsuni, Post-Pathardeva, Tehsil-Sadar, 53 %
Mahasin Int Udyog) Distt-Deoria g sl o pid i1 s .
122 |Mis Maa Bricks Field Vill-Sirsiya Dubauli, Tehsil-Sadar, Disti- Dearia 20000 001 Mo Yes s - - v
123 |Mus Shankar Beicks Field Vill-Chapauli, Tehsil-Rodrapur, Disti-Deoria Deoria 20000 2003 No Yes 5 - -
124 |M's Aman Int Udyog Vill-Gahila Dudbaila, Tehsil-Rudrapur, Disti- Deoria 18000 2001 Mo Yes i =
125 |Ms Singh and Ansari Bricks Ficld M.”.?—Wu{ Elh.. Po-Chitahi Bazor, Tehsill-rudrapur, Deorin 2002 o Yes B
128\[Ms Gyan Prakash Int Udyog Vill-Bhatauli Khurd, FostGauri Bazar, Tehsil- 7 B 7
Sadsr, Distt-Deori Deoria 20000 2003 No Yes I
1 s Baba Int Udyog Vill-Gahils Dudhaila, Tehsil-Rudrapur, Dist- Deoria 20000 2000 . No - Yes k = -
1 's Yashoda Int Udyop Vill-Ekia Mishrauliya, Tehsil-Rudrapur, Distt- Deoria 20000 2000 - No - Yes -
1 ingh Brothers int Udyog Vill-Kukurghati, Tehsil-Bhatpar Rani, Distt-Deoria Deoria 20000 2003 = No = Yes_ =1 -
130 _|M/s Mall And Company BKO Vill-Surajpur, Tehsil-Rudrapur, Disti-Deoria Deoria 20000 2001 - No - Yes - - = =
3] r—._.-mw..._.mv.__.ﬂnnum.ﬂo Vill-Bharhe Chaursha, Main Road, Distt-Deoria Deoria m.oSa 2000 - No - Yes - | - = =
32_[Ms Singh Int Udyog Lehra Gulkunds, Deoria_- Deoria 20000 2001 - No - Yes_ 3 - =
33 |M's Ram Int Udyog raon Dixit, Dearia Deoria 2000 2003 No = Yes = e = =
134 me_._.;!-wlrg Sakatuwa Khurd, Sadar, Deoria | . Deoria 20000 2000 - No - Yes = e
135 |Ms Aditya Bricks Field Bhera Pakarh, Bhatparrani, Deoria Deoria 20000 2003 - No - Yes - - = =
136 |Ms Singh Bricks Field B ya Mund Deoria 18000 - 2000 Mo -Yes — - =
137 |Ms Singh Int Udyog (Formarly Loha Int m_&z.sﬁuooJ- Deovi 20000 2001 - No & Yes o ! s
138 {Mis Sanjay It Udyoy Pachokhar, Deoria Deoria 20000 2003 - No Yes - i
139 |Mis Ansari Brick Field Vill & Post- Baluniys, Rudrapur, Deoria Deoria 20000 _2001 - No - Yes - -
140 _IMis Singh int Udvoy Katai, Post-Belghat, Deons Deoria 20000 2002 o - Yes = -
141 |Mss Arora Brick Manufactorars Bhatauli Khurd, Gauri Bazar, Deoria Deoria 20000 2003 - Na - Yes - - = -~
142 "|Mss Vibhav Kumar Jaiswal BKO Khorma Knahauli, Deoria i ) iy
Formarly Chandrakali Devi Int Bhattha) Deoria 20000 2000 - Ne - Yes - - = =
143 |Mis Vijay Int Udyog Vijalapar, Barkagaon, Deoria Deoria 20000 2000 -~ Ho Yes - - -
144 M Vijay Int Udvog Bheriva Majhauli, Bhatpar rani, Deoria Deoria 20000 = 2003 - No Yes e f=
145 |Mis Vishen Brick Field Bhatwariys Raja, Deoria Deoria 20000 2001 - Np Yes =
146 |M:5 Vishen Int Udyoy Bhigari Bazar, Deoria Deoria 20000 2000 MNa Yes —
147 [Ms Vijay It Udyog ¥ ill-Bheriyn Majhauli, Devria Deoria 20000 2001 Nu Yes
148 |M's Ram Vilas Rao BKO Bignhi, Deoria Deoria 20000 2003 — No Yes
- | 139 [M:x Ruj Brick Field Helwaniva, Deoria Dearia 20000 200 = « Ny Yes
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Lieoria Mitmiil RN Yyx 1
T eewizs ..:;u_._| i .|l.m...__.. 1 . My Yes _
Mill & Posi-Andiky, Burhaj, {hoon Dearm | Kot LS o e Yus 1
Todva, Posi-Bamira, Rudapar | oo Do 2K Mg M Yix I
155 ; c: oo Nurayan Sin L.::C Doghari, Post Chordihs, Sulempair, [eora Deoria 30000 21 s No Yex "
e + Eoemme { T ot Avaithe Kallhanor Depria . Deoria 20000 2003 No Yes |
157 3 > E._%s Rai Imi :&aw Shampur, Deoria Deoria 20000 203 Na Yy
158 |M/s Om Int Udyoy Ajana, Deoria Dedria 20000 2003 No ¥es
159 |M/s Shri b Udyog Pachouha, Barhaj, Deoria = Deoria 20000 2003 No Yes
160_[M’s Nand Prasad Gupta i Bhaitha | Baripur, Deoria Deoria 20000 2003 No Yes
161 |M/s Kamal Brick Field Surjipur, Post-Bhatni, Tehsil-Salempur, Deoria Deoria 20000 No Yes
162 |M/s Gupta Brick Field slx par, Bhatani, Deoria Deoria 20000 2003 No Yes [
165 IM’s Ganesh Brick Field (Formarly Vill-Bij Tappa-Raipura, Deoria v -
known as National Brick Field) {loper, Deoria 20000 1997 No Yes £
164_|Mis M.T.5. It Udyog Bharhe Chauraha, Deoria Deoria 20000 2003 No Yes &
165 |Mis ANZ Brick Ficld Vill-Jayram nsaa. Deoria Deoria 20000 2001 No Yes £
166 |M/s Sanjay Bricks Field , Vill-Virsingh Deoria Deoria 20000 2001 No Yes %]
167 |Mis 5.K.G. Im Udyog, Salthapur, wehkrc:wg Dearia Deoria 20000 2001 Na Yes i
165 {M’s Jai Ma Shards Bricks Field, Kurmaini, E?Eia UB«_- Deoria 20000 2003 No Yes e
169 |M/s BINCP. Int Udvop. Vill-Maah 1 Bazar, Deoria Deoria 20000 No - Yes S5
170 ‘{Mis Malikar Int Udyog. : s__.mgﬁwsnrrq&__@& _us..r Deoria 20000 _° 2001 HNo - Yes i
171_{MJs Singh'Int Udyog, Vill-Teliya Shukla, Tehsil-Barhaj, Deoria Deoria 20000 2001 No Yes <
172 M Mateshwari Int Udvog Padan Uman, Bh mani, Denria Deoria 20000 2001 No Yes 2
173 |Mi Rao Bricks Field Pipra Khemkaran, Post-Bhaliwani, Barhaj, Deoria Deoria 18000 2000 No Yes i
J74_|Mis Bairang Int Udyoy Bariyari Baghel, Bhatparrani, Deoriz Deoria 20000 2001 Na Yes L
175 N}= m;=n-_m UF. ﬁ.n.a_n_._w Mursragharh, Rampur, Teh-Deoria, Deonia Deori 20000 2002 No Ve -
Vill-Mahen, Tehsil-Barhaj, Deoria Deori 20000 2002 =t =
5_ hula R , Sadar, Deoria Deoria 20000 2003 -
vdin, Salempur, Uoon.- - 20000
,_u!- Deoria 2003
Kund l Tara, Lar Road, Salempur, Deoria Deorin 20000 2002
|Navada, Post-Paina, Barhaj, Deoria Deoria 20000 2002 =
, Post-Naini, Salempur, Deoria £ 20000
Deoria 2001 -
durarbari [saru, Post-Bhag: . Sal . Deoria| Deoria - 20000 2001 =
Vili & Post-Chhapuli, ._.nwu.._.a.ea_.-uﬁ Deoria Deoria 20000 2003 - =¥,
ill-Bharsarh, Tehsil-Barhaj, Deoria Deoria - 20000 2001 - 4
EE.&% wﬁ_uﬁ.n. Uoo_._- Deoria 20000 2002 - 4
_|Fulwariys, Bhs i, Deoris : Deoria 20000 2003 - J
Vill-Bhujaull, Tehsil-Sadar, Deoria . 20000 ¥
Deoria 2001
fﬁkgu__ﬁn. Ili:.u.: Deoria Deoria 20000 2004 -
Vill-Dhobi Purai ina, US.._ Deoria 18000 1999
191 _[Mis Janta Int Udyog Vill-Parsiva Chandsur, Barhaj, Dearia Deoria 20000 2001 -
192 |M/s Shakuntala Brick Field (Formesly | Sirsiya, Sadar, Dooria 2 z H
Mhadh lo Bty Deoria 20000 2 =
193 |Mis Kamlesh Int Udyog - Bhatuli Khurd, Post-Gauri Bazar, Sodar, Deoria Deoria 20000 2010 -
194 |Mis Yodav Brick Field Vill-Sshjauli. Post-Bsitalpur, Sadar, Deoria Deoria 20000 2001 -
195 [MYs Yadav Brick Ficld Bhagwanpur, Post-Baliya, Sadar, Deorja Deonia 20000 3003 - <
196 [M/s Balaji Int Udyog Barag, Barhaj, Dearia Deoria 20000 2002 = s
197_|M's Om Shanti Inf Udyog . | Kishunpali Lahilpar. Deoria Deoria 20000 2001 - __ R
). 5
SO v
<t § 1 =3
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_._.r._,. Si=a N [ ?.. = -
11111 Dokt | e o i i 3 1 3 Yok i
T o i | » == - e
I3eori (84 =S Yes
02 Dioria o Yes
303 |Ms Ajay Kuma Z e vit, Deo Deoria ) AN T | -f Yo
24 TR e c&ﬁ Tainegir, Guvea Bariwy, Deoria, Deotin Deoria 20000 0y : - & Ves
T [r=re Vil vnthpue Topen Tierein Tl v 5 = 5 Yor
So6 1w z..uaaa_ & Brodhers BRO Devapar, Salempur, Deotia Deoria 15000 wh | - z e - Yes
207 |Mfs Gangeshwor Brick Ficld Vill-Motiput Chuhiya Post-Motipur, Teh- 20000 . i ~ - . 1 Yes
u_hw-.s.u!._.- i, Deoria Deoria 1007 3
208 |Més M.S. Brick Ficld Puraini Shakha, Anantpur, Deoria Deoria 20000 2010 i Yo s
209 |M's MK S Brick Field Viilapar, Deoria Deoria 20000 2003 - - - - | Yes
210 Mis MLS. Int Udyog Pandeypur, Malsi, Deoria Deoria 20000 2010 - - ~ ~ - Yes
211 |Mfs A K.Brick Field m._&r_ﬂ.__ Deoria Deoria 20000 2001 = - - Yes - -
212 [Mis M 5.1 Udyog [ Tirma Sahun, Deoria “Deoriz | 20000 2003 % = - = Yes =
213 |Mis HB.C. Im Udvog Vil & Post- Lar, Deoria Deoria 20000 2003 - - i - Yes -
214 |M's M.S BRO Bheli Pani, Post-Patherdews, Deoria Deoria 20000 2010 - Yes
215_|M/s AB.C. Int Udyog Lar, Salempar, Deoria, Deotia Deoria 20000 2002 = = = Yes 3
216 _|Ms M.LInt Udyoy Barhata, Post-Rudrapar, Deoria Deoria 20000 2002 - - Yes
217 _|Mis Janta imt Udyoy Pakari, Lar, Deoria Deoria 20000 2000 - Yes
218 _|M/s 1P. Int Udyog Lar Town, Deoria Deoria . 20000 2003 - - Yes =
219 _|Ms Jay Maa Gayatri Int Udyog Khairativa, Deorin Deoria 20000 2001 - - - Yes -
220 (M5 Jama In Udyog | Imaliya, Deoria Deoris 20000 2003 - - Yes
21 |M's G.CM. Im Udvog |Kathuri, Bunaiki Lar, Deoria Deoria 20000 2001 = - Yes
222_|Mis Jai Mai Ambey Int Uyog Bhadila Mahen, Dearia Dearla_ 26000 2003 = = & Yes
723 bl Jaiswal Trading Company .§ w!ﬁ_ﬁyﬂ:q Deoria Deoria 20000 2004 - ~ - -3 Yes
._n..q. ai Mata Di Int Udyog i Deonia Deoria 20000 2001 = - =Bt Yes =
225 |Ms Jashod: Dhaturakt , Deoria Deoria 20000 2000 - -~ - B - Yes -
228 Dwivedi Ghatsilacheti, Post-Piparpati, Tehsil-Sadar, Deoria Deoria 20000 2001 - - - |I.1,r - Yes -
v Salempur, Deoria Deorla 18000 2001 - - - = = Yes
g Durgest h r.-F_..ua._BFUSn- Deoria 20000 2001 — -~ - -k - Yes -
| 299 jM/s Durga Brick Field Pi; Deoria: Deoria - 20000 2003 - - - - & - Yes -
230 |M/s Durgs Int Udyog Q:rh&ﬂa.voh.ggl Deoria 20000 2001 - - - - - - Yes
231 _|M/s Pratap Int Udyog {Khairatiya, Gauri Bazar, Deoria Deoria 20000 2002 - - - - - Yes —
232 |M/s Shri Prakash Int Udyog Chatiya Sutawar, Deoria Deoria 20000 2002 - - - Yes d
233 |M/s Pandey Bricks Field Sathivanv Baikunthpur, Deoria Deoria 20000 2001 - - : Yes
234 |M/s Pandey Int Udyog Sarva, Dearia Deoria 20000 2002 - - - - - Yes
235 |M/s Pandey Brick Field, Bhartha Patti, Deoria Deoria 20000 2001 - - - %I Yes -
236 _|M/s Praveen Int Udyog Banjarivs, Deoria Deoria * 20000 2002 = 5 = Yes = =
27 |M'sPradecp Yadav BKO %E&w-?gg Deoria 20000 2003 5 3 3 | Yes
238 |M's Bharat Int Udyos \ Govindpur, Deoria Deoria 20000 2002 - - - Yes - -
23% IMis Mani Int Udyog Rampur Dubey, Post-Behwa Bazar, Tehsil-Sadar, 5 20000 Yes x
Deoria Deiwia 2005 =
240_|M/s Mannu Im Udyog Jot Bankat Bahadur, Deoria Deoria 20000 2004 - - - _Yes_ - -
241 _[M/s Mishra Im Udyog |Bijapur Jh Deoria Deoria 20000 2008 - - - - Yes - -
242 |M/s Moh Ali Int Udyog Dhani Tola, Deoria Decria 20000 2002 - - - = Yes = =
[ 243 |M/s Srimati Chandrakali Devi Kharahari Chuk, Deoria Dearia 20000 2001 - - — - Yes -
244 ﬂ,u__._ﬂ“a__u., v Int Udyog (Formarly Singh | Bankata, Deoria Deocte Iy po = - y Ve
245 |Més Yadav Int Udyog : Banhahi Tarkulwa, Deoria Dearia 20000 2003 - -
246 |Ms Yadav Brick Fieid Parsa Jungle, Deoria Deorin 18060 2001 =
247 _|Mis Yadav Brick Manufucturing Co. Junghe Katai, Deoria Do ia 20000 2002 -+
248 |M's Yadov Brick Field |Sahizuli. Baitalpur. Deonia Deoria 20000 204
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i i Deuria 20000 ..4.....H-.|.._ R s 5
Deoria 20000 2003 B .
© Deoria ) ..__r.'..['_ll “
I vanindl Deeria 20000 2001 -
357 _s f.ﬂ__ac?s. Luxmipur, Deoria __Deoria 20000 2003 =
258 M/ Shei Vaishno Ini Bhaitha z-::ivg;.maan..g Deoria 20000 2001 -
259 [Mis Vinod Bra ick Field Tarwa Barwa, Deoria Deoria 20000 2004 -
260 I._.u»aci_kwer Desahi, Deoria Deoria 20000 2002 =
2] MR gendra Yadav BRO Kuwar Bakhra, Deoria Deoria 20000 2001 =
262 |Mis Rajkishori Devi BKO Purains, Deoria . Deoria 20000 2003
| 263_|Mis Rai Pratap Singh BKO -|Nerayanpur Tiwari, Deotia Deoria 20000 2000
264 Mis Rakesh Pandey BKO Rampur Katriya, Deoria Deoria 20000 2001 -
265 |Ms Rajiv Singh & Broth 3 Kapuri Barhaj, Deoria Deoria 18000 2003 -
266 _|M/s Raj Brick Field Padari Dahboli, Deoria Deoria 20000 2004 -5
267 [Mis Ramesh Yadav Int Udyog Barnai, Deoria Deoria 20000 2001 =
268 [M’s Rao In Gauri Kothi, Kothi, Deoria Deacria 20000 2002 ==
269 | Mys Rai Brick Field Kharsich, Deora Deoria 20000 2003 ~ i
270 ?ewn!gmmnwm Ketaura Jatha Padari Suiyan, Deoria Deoria 20000 2002 =
271 _[Més Ramashraya Singh & Brothers Mahjidiva, Deoria Dearia 20000 2005 -
272_|Mss Lari & Brothers BED Sarya Msjhwaliva, Deoria Deoria 20000 2004 =
273 M i : Deoria 20000 2008 =
Deuvria 17000 2002 =
Deoria 20000 2001 =
Deoria 20000 2002 =i
Deoria 20000 2002 <
Deoria 20000 2002 -l
Deoria 20000 2005 ~if
Deoria 20000 2004 -
Deoria 20000 2008 -
Deoria 20000 2002 -
Deoria 20000 2003 -
Deoria 20000 2003 == -
Deoria 20000 2001 .
Ms Singh Int Udyog Naravenpur Tiwarl Bhatparmni, Deori Deoria © 20000 2002 UW -
287 [Mvs Sanjay Brick Field %cag?sgq&er Deocia 20000 2001 Fm N &
288 |Ms Shankutala Devi BKO _iaﬂbﬁw Dearia 20000 2003 -5 - =
289 IMs Singh Int Udyog a, Deoria Deoria 20000 2002 -5 =
2% Ms Singh & Brothers Nagwa, R , Deoria Deoria 20000 2001 =
291 |Ms Shahi Brick Field mﬁuﬁ?ﬂnw?zl Deoria 20000 2002 =5 - =
292 |Mis Shivam int Udyog Mahiganj, Rudrapur, Deoris Deoria 20000 2003 - -
293 |Ms Singh It Bakunthpur, Bhaluwani, Deoria Deoria 20000 2002 = = =
294 |Mis Singh Bricks Ficlg Ue-v...z.o_r._s!wn%cs:. Deoria 18000 2005 - - =
295 M's Shahi Brick Field & Supl; Bahadurpur, Deoria Deoria 20000 2004 o r
296 M wﬁnn_z_-*mﬁuw Bodiya Sultan, Deoria Deoria 20000 2008 = E
27 t_. /s Singh Bricks Field Parsiva Miskari, Degria Deoria 20000 2002 - L]
298 u_i—.w:n-nq 1d Works Chandpar, Bhatni, Deoria Deoria 20000 2003 =t ] =
o sanjay Ini Udyog Ranighat, Ghati Tehsil-Bhatparran, Deori Dearia 20000 2001 - e -
) L I M%
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304 ,.E na.__s :Z R E Deri 20000 Wy Lll. - ? Yo | -
305 |Mis Singh Brick Ficki il -Mahwawa Baimior, Deorin Neniria ] e . = Ve
306 |Mrs Shiv Enterpriscs Khorma Rudsapur, K horive, Deoria Deoria 20000 2082 Yes
307_|Ms Raj Int Udyog Kamhariva Bablnauli, Salempur, Deoria Deoria 30000 2005 Yo
308 [M's Dinesh Gupta BKO Sathivaon, Deoria Deorin 20000 20X Yes
309 |MYs Bharat Ini Udvog Dighwa Potwa, Sadar, Deoria Deuria 20000 2008 Yes
310 [Ms u..w.w:& Field (Maa Durga Int Sirjam Dei, Gauri Bazar, Deoria Dearia 20000 2002 Yes
311 |Ms Shiv Im Udyoy Harpur Kalan, Post-Sidhuwa, Sadar, Deoria Deoria 20000 2002 - Yes
312 [M3MB.C. Int Udyag Mahuari, Post-Pandeypur Mund Sadar, Deoria uoe.._.h 20000 003 - Yes
313 _|M/s Munsi Prasad Jaiswal Int Udyog Baghauch Ghat, Sadar, Deoria Deoria 20000 2001 - - Yes
314_|M/s Raju Madheshiya BEO Vill-Sundarpur. Sadar, Deoria Deoria 18000 2002 Yes
315 |MisB.LS. Int Udyog Kanakpur, Rudrapur, Deoria Deoria 20000 2003 Yes
316 _|Mis Rajosh Int Udyog Bedahara, Rudrapur, Deoria Decria 20000 2002 Yes
317 _|Mis Deep Int Udyog Dalhu, Post-Khul Sadar, Deoria Deoria 20000 2005 Yes
318 _|M/s Yishen [t Udvog ZEWE_QEE.EEE Sadsr, Deorin Dearia 20000 1004 Yes
| 319 _|MFs Ashok Int Udyog, Mujari Khurd, Puraini, Salempur, Deoria Deoria 20000 2008 Yes
=320 {M# Chandrabhan Im Udvog ?ui_gsa_v Post-Bhatni, Salempur, Deoria Deoria 20000 2002 Yes
321" [Mrs Baba Bricks Souaula Ramodgar () ,Er.__.?s. Deoria 20000 2003 vy
322 {M/s Bharat Ini Udvoy Walpur uusi._.n_*..?ﬁg Deoria Deoria 20000 2003 Yes
323 int Udyog Bheli Patli, Patherdews, Sadar. Deoria Deoria 20000 2001 Yes
324 K. Int Udyoy Deoria 20000 2008 Yes -
328 int Deoria 20000 2001 - =2 Yes
326 Tnt Udvog ¥ Deoria_ 18000 2002 5 Yes
327 § Nasir Int Udyog Nip .. {Pa _S-Eyuwimw ani, Deoria Deoria 20000 2003 Yes
328 Q|M/SYEN T Int Udyog |Kukurghati, Bhatpamani, Deoria Deoria 20000 2002 - Yes
329 |M/s N.K. Int Udyog Gobrai{Nuniya), Sadar, Deoria Deoria 20000 2005 Yes =
330 _zwmc_l_._.c&o« Ahirauli Sathiyav, Baikunthpir, Salempur, Deori Deoria 20000 2004 Yo
331 [Mis Indu Int Lidyog Dolchhapra, Sadsr, Deoria Deoria 20000 2008 Yo
332 {Ms Krishna Int Udyog Bardiha Pa Deoria Deoria 20000 2002 Yes
333 |Ms Sholey Int Udyog Ramnagar, Post-Lar, Deotia Deoria 18000 | 2001 - 3 Yes
334 |Mis Pradecp Bricks Ficld Ithauwa Ch Deoria Deonia 20000 2002 Yes
335 |Ms Rajpoot Int Udyog Khiriya, Deonia Deoria . 20000 2003 - Yes
336 Msa Vaishno Int Udyog PachFerws, Chheria, Deoria Deoria 20000 002 Yes
lmaq Singh Bricks Field Kangoi Gaon, Deoria Deorla 20000 | 2008 - = =
338 |Ws Gaurav Brick Field _hl_“ zgﬂﬂ.ﬂ,ﬁqﬂ-iu! y Tehsil- Deuri 20000 2004 Ves
339 |M/s Mas Vindhyasani Int Udvog |Ajana, Deria Deoria 20000 2008 Yes
340 {M/s Amit int Udyog Daini Lar, Deoria Deoria 20000 2002 ] Yes
341 |M/s Yadav Bricks Field Bankatiya 95 Deonia Deoria 20000 2003 Yes
% M2 |MAGMN.Y. Bricks Field {Chheriva Schanpur, Deoria Deoria 20000 2004 - Yes -
343 IMis Vinod Int Udyog Barwa Upadhyava, Deoria Deoria 20000 2001 Yes
344 |M/s Vishen Brick Field Kaithwaliyarajs, Deoria Deoria 20000 2001 Yes
345 [M/s Suresh Rai Ini Ew.amzcﬂ Meharagar Bahar, Deoria Deoria 20000 2001 Yes
346 |MJs Shivam Int 1 Udvog Balepur Shnnagar, Deonz Deoria 20000 2002 Yes
347 |Mis Vikas [ni Udyop Tavakkalpur Parsakha, Tebsil-Sadar, Deoria Deoria 20000 2003 Yes
348 _|M/s Jaiswal Int Udyog Pandevpur Mundera, Deoria Devria 20000 2002 Yes
| 395 [Wis Mata Ini Udyog |Gautam Chakmathiys. Deoria Deoria 20000 2005 Yes
350 |M¥s Durgesh Int Udvoy (iohari, Deonia Deeria 20000 2004 Yes
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359 [Mis Shivam'int Lidyug Gaatam Chakmathiys, Doorla =
360 IM/s Munsi Prasad Jaiswal int Udvog Baghauch Ghat, Sadar, Deoria -5
361_|Mrs Shyam Bahadur Yaday BRO

Vi Puchpersa, Thsi-Saiempur, Do

362 M Kisshinath BRO Vill-Pumachhapar, Post-Bhatant Tehsil-Salempur,

363 [M's Gyan Pakush I Dhawha Vlill & Pest-Chhitahi Bazar, TehsilRudmpur,
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faya: In_Compliance of the order dated 07.12.2022 passed by the Hon’ble National Green

Tribunal, New Delhi in Original Application No. 142 of 2022 in the matter of Jayant

Kumar Vs. MOEF&CC&Ors-reg @ R A |
qeled,

Hual SuRE fawae fwmes & uF HeE 107 / WH0—28 / 2012(qf0%40) / 2019
oo i 26042023 B = TET BY B D N, frge gRT 3A0Y0 |
142/2ozzwwmmmqﬁmwﬁaﬁﬁw,ww$mﬁ
Mo wra wRa afewor grr frfa amdw Refs 07.12.2022 & B4 # s 15012016 A
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Environment Clearance (EC) granted by DEIAA From 15.01.2016 to 13.09.2018

[ Sr. [ |3.o,wmﬁ Proponent Name District State “Mine Lease arca | Dateon which | EC granted Status Oml_
No. Village Gata No/ Area in project proponent date validity of
Khand No. Hectare applied for EC EC
_ 2 3 4 5 6 7 8 9 0 -
1. Shri Dheer Singh s/o Shri Mathura UP | Shernagar 341 5.747 03.01.2018 27.01.2018 05 Year
vashpal Singh R/o Kasha Khadar . ’
doghat Teshil Badout District ’
Bagpat
2. | Kaims Infra Developers Shri | Mathura up Jahagirpur 234 Mi 10.000 07.02.2018 14.05.2018 05 Year
Achal Kumar Sharma s/o Khadar
kailash Chandra Sharma
village A-33 krishna Bihar _
Colony Quarsi District
: Aligarh _ - o .
3% Satjug Foods Pvt.Ltd. Shri Mathura UpP Bhidauni 87 5.060 19.01.2018 11.07.2018 05 Year
Amandeep Singh (proprietor) khadar
I'1/3 Nakoda tehsil Raniya
District Sirsa Haryana
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Annexure 17
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fd9—In compliance of the order dated 07.12.2022 passed by the Hon’ble National
Green Tribunal, New Delhi in Original Application No. 142 of 2022 in the matter
of Jayant Kumar Vs MoEF&CC & Ors. reg.

eIy, .
SFHI-7, TONO UM AETEH ®  GAIHT0SH02I0—130 /81-7-2023 fa=ie—
12042023 HT SEADT HEAT A& | Iad YA  ARAH W DEIAA (District Environment
Impact Assessment Authority) §RT f&i® 15.01.2016 ¥ 13002018 dH SR UFfERor
W(EC)WWWWWW&W%WWWWET#&%
e @t T B |
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eI,

THUT DEIAA (District Environment Impact Agsessment Authority) £1¥T frearm 1801 2018
A 13oe2018 eas W gateRer Gmil Ecy w R P graa oy freomg B-

Environmant Clearanca (EC) granted by DEIAA From 15.0.2016 to l__g 09 2018 B
St N Projact District| State Mine Loase Doie on [ Status
Proponant Nama Arna Which Project Gran!ad Of Validity
(In Hao.) Proponant | Date OrEC
Applied For EC | I
s |
v | Jai Gurudav Bhaita Kangur| Ultar 437 | 04012017 | 05 year |
Udyog dehat | pracesh _
Fi Shri Daya Shankar Kanpur| Uttar 4.087 04.01.2017 | 05 year
dehat | pradesh
3 Shrl Arlf Mohammad Kanpur| Utter 4.622 04.01.2017 | 05 year
dahat | pradesh
4 Shri Daya Shankar Kanpur| Ullar 4.975 - 04.012017 | C5 year
dehat | pradesh !
] Shri Harl Shankar Kanpur| Uttar | 4,992 - 04.01.2017 | 05 year
dehat | pradesh
6 | Md Islam Kenpur| Utar | 3.0763 04.012017 | 05 year
dehsl | pradesh
7 Shr: Ravindra Singh Kanpur| Utlar 48148 04,01 2017 | 05 year
dehat | pradash
8 Shri Bhupendr Singh Kanpur| Uttar 4,781 04.01.2017 | 04 year
dehat | pradesh
9 | Shri Days Shankar Kanpur| Utlar | 3.7925 | 04.01.2017 | 05 year
cdahat | pradesh
10 | Shri Arpan Kumar Kanpur| Uttar 45436 - 04.012017 | 05 ysar
dshat | pradesh
11 | Shri Atul Kumar Kanpur| Uttar 4833 - 04.01.2017 | 05 yesr
dehat | pradeah
12| Shei Manoj Kumar Kanpur| Uttar 4911 - 04.01.2017 | 05 year
Trivadi dehal | pradesh
13 | Shri Ramprakash Kanpur| Uttar 4.165 04012017 | 03 year
Katlyar dehal | pradesh | '
14 | ShriAtul Kuma Kanpur| Uttar 4 385 04.01.2017 | 05 year
Trivedi dehat | pradesh
15 | Shri Rahul Dev Kanpur| Uttar 4 884 - 04.01.2017 | 05 year
Agnihotn dehat | pradesh
16 | ShriVikarHaidar Kanpur| Uttar 3.437 - 12012017 | D5 year |
dehat | pradash | |
17 Shri Rajjan Kanpur| Uttar 1 3.780 ] | 12012017 | 05 year !
dehat | pradesh
18 | Shri KushaiRijwani Kanpur| Utlar  © 3.283 - 12.01.2017 |05 year
i dehat | pradesh | ! -
13 | Smt Alka Rani Kanpur| Uttar [ 3.372 - 12.01 2017 | 05 yesr
dehat | pradesh |
20 | Shri Sushil Kumar Kanpur| Uttar 3.839 12012017 | 04 year
Gulati dehat | pradash |
21 | SmtRaj Rani Gulati Kanpur| Uttar 3,366 12.01.2017 | 04 yaar
dehat | pradash
| 22 | Shriditendra Singh | Kanpur| Uttar 299 12.01.2017 | 05 year |
dehat | pradesh
23 | Shri SvabHaidar Kanpur| Uttar 4374 - 12.01.2017 | 05 year
dehat | pradesh
24 | Shri Nusrat Al Kanpur{ Ultar 2852 I - 12.01.2017 | 05 year
dehal | pradesh |
25 | ShriAashgi Husain Kanpur| Uttar 3380 | 12.01.2017 | 05 year
dehat | pradesh : |
26 | Shri Surendra Singh Kanpur| Utlar 49245 12.01.2017 | 05 yoar
Yadav dehat | pradesh |
27 | Smt Mamta Sharma | Kanpur| Uttar 49210 - 12.01,2017 | 05 year
dehat | pradesh , |
28 | Shrl Ajay Kumar Kanpur| Uttar 27089 | - 12.01.2017 | 0S5 year |
Sachan’ dehat | pradesh ! |
29 | Md. Arif Kanpur| Uttar 3338 - 12.01.2017 [ 05 year |
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r [ dehal | pradesh —
{730 | Shn Anil Kurnar npur| Uttar | 4888 12012017 | 05 year
PR | uehst pradesh I .
731 Sml Mamts Sharma Kanpur| Uttar 4005 12.01.2017 | 04 year
b 4_____.__-.._ﬁ__,_.-___ﬁ___"'"“_.ﬁ'_"_.“.’l_,____ =
32 ShnAashash Kumar Kanpur| Utlar jBs2 - 12,01 2017 | 05 year
1 dehat | pradesh
33 | Smt PrivGulati Kanpur| Uttar 1643 12012017 | 05 yaar
ot | gehat_| pradesh el
3| Shd KM Twan Kanpur| Uttar 4688 r p 12012017 | 05 year
L | dehat | pradesh
| 35 | Shn Pradeep Kumar Kanpur| Uttar 4,688 - 12012017 | 05 year
| Mistre dehat | pradesh
[36 | Smt Mano Sachan Kanpur| Uttar 3,165 . 12.01.2017 | 05 year
i dehat | pradesh
37 | Shn Swdhnath Kanpur| Uttar 4534 - 12.01.2017 | 05 year
| dahat | pradesh
38 | Shn Siddharth Kanpur| Uttar 4.282 - 12.01.2017 | 05 year
Agnihotri dehat | pradesh
39 | Shri Anil Kumar Kanpur| Uttar 3083 - 18.01.2017 | 05 year
bansal dahal | pradesh
40 | Shn Deepak Agraval Kanpur| Uttar 32544 - 19.01.2017 | 05 year
1 dehat | pradesh
41 | Shri Kamiesh Kumar Kanpur| Uttar 4332 - 19.01.2017 | 05 year
' dehat | pradesh
42 | Shri Sanjay Kumar Kanpur| Utlar 3087 - 19.01.2017 | 05 year
dehat | pradesh
43 | Smt. Apeksha Kanpur| Uttar 3184 19.01.2017 | 05 year
Agrawal dehat | pradesh
44 | Smt. ChetnaAgrwal Kanpur| Uttar 2813 - 16.01.2017 | 05 year
| dehat | pradesh
'l45 Shn Ajajali Kanpur| Uttar 4.300 - 19.01.2017 | 05 year
dehat | pradesh
46 | Shr Anil Kumar Kanpur| Uttar 3,5555 B 19.01.2017 | 03 year
Bansal dehat | pradesh
47 | Shri Deepak Kumar Kanpur| Uttar 4,859 - 19.01.2017 | 05 year
| dehat | pradesh
48 | Shri Bramhanand Kanpur| Utlar 4.3870 - 19.01.2017 | 05 year
dehat | pradesh
49 | Shri Anubhav Kanpur| Uttar 4.401 - 19.01.2017 | 05 year
Agrawal dehat | pradesh
50 | Shri Rakesh Kumar Kanpur| Uttar 32688 - 19.01.2017 | 05 year
Tiwari dehat | pradesh
51 | Shri Rakesh Kumar Kanpur| Uttar 3.1860 E 19.01.2017 | 05 year
Tiwari dehat | pradesh
52 | SmtManjuTiwari Kanpur| Uttar 30290 - 19.01.2017 | 05 year
dehat | pradesh
53 | Shri Devendra Kanpur| Uttar 3113 - 19.01.2017 | 05 year
Kumar dehat | pradesh
B4 | Shri Hari Shankar Kanpurj Uttar 3.412 - 19.01.2017 | 05 year
Gupta_ dehat | pradesh e
55 | Shri AbhayBajpal Kanpur| Uttar 4.684 - 19.01.2017 | 05 year
dehat | pradesh
86 | Shri Ram Saran Kanpur| Uttar 41738 - 19.01.2017 | 05 year
Trivedi dehat | pradesh
57 | Shri Shiv Sagarlal Kanpur| Uttar 3.4938 - 19.01.2017 | 05 year
dehat | pradesh
58 | Shri Rahul Trivedi Kanpur| Uttar | 1.378 e 19.01.2017 | 08 year
dehat adesh
59 | Shri Shanti Sohan Kanpur| Uttar 4,647 - 19.01.2017 | D5 year
Mittal dehal | pradesh
B0 | Shri Prabhu Shankar Kanpur Uflta.rs’h 4.218 - 19.01.2017 | 03 year
Katiyar dehat | prade
—51_“§n‘r‘1‘r'hastn Kumar Kanpur| Uttar | 3.195 - 23.01.2017 | 05 year
Awasthi dehat | pradesh VDl
82 | Smt. Priyamvada Kanpur| Uttar 4672 - 23.01.2017 | 05 year
Awasthi dehat | pradesh .
B3 | Shn Pradip Kanpur| Uttar 2.318 - 23.01.2017 | 03 year
nihotri dehat_| pradesh
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B4 | Shn Javed Kanpur| Utlar | 2871 23.01.2017 | 05 year
dehatl | pradesh .
Smt AayushAwasthi Kanpur| Uttar 2801 23012017 | 03 year
S o ____|dehat | pradesh
88 | Shn Gopal Kanpur| Uttar 2082 23.01.2017 | 04 year
. |denhst |pradesh | 03 Manth
57 | 5hn SandeepGulali Kanpur| Uttar 2358 23012017 | 05 yaar
dehat | predesh
68 | Shn Ashok Kumar Kanpur| Uttar 2646 23012017 | 05 year
| Gulsti ‘dehat | pradesh
68 | Shri Suresh Katiyar Kanpur| Uttar 4008 23.01.2017 | 05 year
dehat | pradesh o
70 | Md Suleman Kanpur| Utlar 3.082 23.01.2017 | 03 year
o dehat | pradesh
71 | Shn Manish Katiysr | Kanpur| Uttar 4.014 73012017 | 05 year |
dahat | predesh
72 | Shri Om Narayan Kanpur| Uttar 38305 23.01.2017 | 03 year
dehatl | pradash
73 | Shn Balram Kumar Kanpur| Uttar | 4.466 23.01.2017 | 05 year
Goyel dehat | pradesh B
74 | Smt. PritiTiwari Kanpur| Uttar 3.3100 23.01.2017 | 05 year
; dehat | pradesh
75 | Shri Dharmendra Kanpur| Uttar 3.280 23.01.2017 | 05 year
Kumar Divedi dehal | pradesh
76 | Smt. Mamta Sachan Kanpur| Uttar 3924 23.01.2017 | 05 year
dehat | pradesh
77 | Shri Anupam Tiwan Kanpur| Uttar 4318 23.01.2017 | 0S5 year
dehat | pradesh
78 | Shn AashisGulati Kanpur| Uttar 3.4075 30.01.2017 | 04 year
dehat | pradesh
79 | ShriVinay Kumar Kanpur| Uttar 3477 30.01.2017 | 05 year
dehat | pradesh
80 | Shri Puttan lal Kanpur| Uttar 45728 30.01.2017 | 05 year
Katiyar dehat | pradesh
81 | Shri Jai Kishan Kanpur| Uttar | 3.067 30.01,2017 | 05 year
dehat | pradesh
82 | Shri Shobhraj Rajdev | Kanpur| Uttar 4028 30.01.2017 | 05 year
dehat | pradash
83 | Shri Ashwani Kanpur| Uttar T2 30.01.2017 | 05 year
Lakhmani dehat | pradesh
84 | Shri Umesh Kumar Kanpur| Uttar 4.380 30.01.2017 | 05 year
Gu dehat | pradesh
85 | Shri Suneel kumar Kanpur| Uttar 4.3280 30.01.2017 | 05 year
dehat | pradesh
86 | Shri Devesh Ahalani Kanpur| Uttar 4,180 30.01.2017 | 05 year
dehat | pradesh
87 | Shri Suresh Kumar Kanpur| Uttar 3.9310 30.01.2017 | 05 year
Ahalani dehat | pradesh
88 | Shri Vipin Rajdev Kanpur| Uttar 24315 30,01.2017 | 05 year
dehat | pradesh
89 | Smt. Manita Kanpur| Uttar 45295 30.01.2017 | 05 year
Lakhmani dehat | pradesh R
g0 | Shri KailashNath Kanpur| Uttar 2706 30.01.2017 | 03 year
dehat | pradash —
91 | Shrilrfan Kanpur| Uttar 46684 30.01.2017 | 05 year
dehat | pradesh
92 | Shri Parvej Alam Kanpur| Uttar 3471 30.01.2017 | 05 year
dehat | pradesh
93 | Shri Sanjay Kumar Kanpur| Uttar 3586 30.01.2017 | 03 year
dehat | pradesh
B4 | Shri Aaditya Prakash Kanpur| Uttar 3.6095 30.01.2017 | 05 year
Shukla dehat | pradesh
™95 [ Shyi Surendra Singh | Kanpur| Utlar | 4,828 30,01.2017 | 05 year
Gaur___ dehat | pradash
g8 | Shri Pranshu Mittal Kanpur| Uttar 4.478 30.01.2017 | 05 year
dehat | pradesh
Shri Jamuna Prasad Kanpur| Uttar 46823 30.01.2017 | 05 year
dehat | pradesh
Shri Ajmeri Kanpur| Uttar 2938 30.01.2017 | 04 year
dehat | pradesh
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99 | Shri Ashok Kumar Kanpur| Uttar 4342 - 31.01.2017 | 05 year
dehat | pradesh
100 | Shri Ghanshyam Kanpur| Uttar 4808 - 31.01.2017 | 04 year
- dehal_| pradesn 10 month
101 | Shri Ashok Kanpur| Utlar 4,824 - 31.01.2017 | 05 year
Badhawan dehat | pradesn
102 | Shri Deepak Kanpur| Uttar 4,848 - 31.01 2017 | 05 year
Mandhani dehal | pradesh
103 | Shri Dileep Kumar Kanpur| Uttar 4115 - 31.01.2017 | 05 year
Singh dehal radesh
104 | Shn Pratap Singh Kanpur| Uttar 3.289 - 31.01.2017 | 03 year
dehat E@desh
105 | Shn Sanjay Kanpur| Uttar 3310 - 31.012017 | 05 year
dehat | pradesh
106 | Smt. Maya Devi Kanpur| Uttar 3.1395 - 31.01.2017 | 05 year
3 dehat | pradesh
] 107 | SmtAditiGulati Kanpur| Uttar 3.1554 - 13.02.2017 | 05 year
| dehat | pradesh
i 108 | ShriRanjeet Singh Kanpur| Uttar 3,085 - 13.02.2017 | 05 year
R dehat | pradesh
109 | Shri Arjun Singh Kanpur| Uttar | 4.863 - 13.02.2017 | 05 year
— dehat | pradesh :
110 | Shri Shiv kumar Kanpur| Uttar 4463 - 13.02.2017 | 04 year
dehat | pradesh
111 | Md. Ushman Kanpur| Uttar 2.78675 - 13.02.2017 | 03 year
dehat | pradesh
112 | Shri Sushil Kumar Kanpur| Uttar 3.3603 = 13.02.2017 curear_—
113 | ShriShishupal Kanpur| Uttar | 4.206 . 13.02.2017 | 05 year
Singh dehat | pradesh
114 | Shri Ram Kumar Kanpur| Uttar 45799 - 13.02.2017 | 04 year
Singh dehat sh
115 | Md. Ushman Kanpur| Uttar 39133 - 13.02.2017 | 05 year
dehat | pradesh
116 | Shri Brijesh Kumar Kanpur| Uttar 4,098 - 13.02.2017 | 05 year
Tiwari dehat | pradesh
117 | Smt Snehlata Kanpur| Uttar 3382 - 13.02.2017 | 05 year
Gulati dehat | pradesh
118 | Shri Habibur Kanpur| Uttar 4.275 - 13.02.2017 | 05 year
Rehman dehat | pradesh
119 | Md. Kalam Kanpur| Uttar 2.100 - 13.02.2017 | 03 year
dehat | pradesh
120 | Md. Kalam Kanpur| Uttar 2.301 - 13.02.2017 | 02 year
dehat | pradesh 07 month
121 | Shri Jatin Lakhmani Kanpur| Uttar 3.5880 - 12.02.2017 | 05 year
dehal | pradesh
122 | Shri Durgesh Kumar Kanpur| Utar 4211 - 13.02.2017 | 05 year
Tiwari dehal | pradesh
123 | Shri Pappu Singh Kanpur| Uttar 4,0980 - 03.04.2017 | 05 year
dehat | pradesh o
124 | Shri Saroj Katlyar Kanpur| Uttar 4262 - 03.04.2017 | 05 year
- dehat | pradesh -
125 | Shri Ramesh Patel Kanpur| Uttar 4.4750 - 03.04.2017 | 05 year
dehat | pradesh
126 | Shri Ashwani kumar Kanpur| Uttar 35560 - 03.04.2017 | 05 year
dehal | pradesh
127 | Shri Pramod Kumar Kanpur| Uttar 3304 - 03.04.2017 | 05 year
Awasthi dehat | pradesh
128 | Smt Anestakatiyar Kanpur| Uttar 22 - 03.04.2017 | 05 year
dehat h
129 | Shri Fajalurehman Kanpur| Uttar 2284 - 03.04.2017 | 03 year
dehat esh 02 month
130 | ShriRahish Ahmad Kanpur| Uttar 2704 - 03.04.2017 | 04 year
dehal | pradesh
131 | Shn Dharamvir Singh Kanpur| Uttar 4,956 - 03.04.2017 | 05 year
dehat | pradesh
132 | Shri Ramdhin Kanpur| Uttar 4,083 - 03.04.2017 | 04 year
dehal | pradesh
133 | Smt. Prit Kanpurj Uttar 3.4063 E 03.04.2017 | 03 year
dehat | pradesh

,f Ny
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134

‘ Shri Shashi Bhushan

Kanpur| Uttar g 3753

03.04 2017 | (M year

dehat adash
735 | Shni Arvind Kumar Kanpur| Utiar | 4215 : 3042017 | 05 year |
dehat | pradesh
136 | Shri Prem Singh Kanpur| Uttar 4351 03.04 2017 | 05 year
dehat_| pradesh
137 | Shri Neera] Tiwar Kanpur| Utlar 3.0818 - 03.04 2017 | 05 yaar
I dehat | pradesh |
138 \Sm Narendra Kumar | Kanpur| Uttar 4,885 - 03.04.2017 | 05 year
dehat | pradesh
139 | Panchmukhi Kanpur| Uttar 3.2062 - 03.04.2017 | 05 year
Hanuman)| Brickfleld dehat | pradesh

‘th Shri Yogandrasingh

dehat | pradesh

140 | Md. Shakir Kanpur| Utiar 4.911 - 03.04.2017 | 05 year
dehat | pradesh

141 | Shri Yogendra Kanpur| Uttar 3113 03.04.2017 | 05 year
denat | pradesh
Kanpur| Uttar 4,885 - 03.04.2017 | 05 year

143 | Shri Hitesh Kumar

Kanpur| Uttar 3.7345

——et ]
03.04.2017 | 05 year

dehat | pradesh b
144 gmt Sarita Rani Kanpur| Uttar 4,0860 - 03.04.2017 | 08 year
ulati dehat_| pradesh ]
145 | Shri Ashok kumar Kanpur| Uttar 4.8890 - 03.04.2017 | 05 year
dehat | pradesh s
146 | Shri Pradeep Singh Kanpur| Uttar 2530 - 03.04.2017 | 05 year
dehat | pradesh y —
147 | ShriRamsevak Kanpur| Uttar 1.853 - 02.04.2017 | 05 year
ar dehat | pradesh .
148 | ShriAtaiBihari Kanpur| Uttar 20495 - 24042017 | 03 year
Bajpal dehat esh
149 | Shri Atal Bihan Kanpur| Uttar 45518 - 74,04.2017 | 03 year
dehat | pradesh
150 | Shi Ajay Tiwari Kanpur| Uttar 2703 - 74.04.2017 | 05 year
dehat | pradesh
\151 Shri Arvind kumar Kanpur| Uttar 2.251 . 74,04,2017 | 03 year
dehat | pradesh
152 | Snri Sanjay Kumar Kanpur| Uttar 3.5462 - 24.04.2017 | 03 year
dehat | pradesh
153 | Shri Arvind Kumar Kanpur| Uttar 3,967 - 24.04.2017 | 05 yesr
dehat | pradesh
[154 lShriGyan\rir Singh Kanpur| Uttar | 4.591 - 24042017 | 05 year
dehat | pradesh
155 | Shri Suresh singh Kanpur| Uttar | 4.974 . 24.04.2017 | 05 year
dehat | pradesh

156 | Shri AtalBihari

157 | Shn Satendra

158 | Shri Jagnnath

24.04.2017 ﬁ yaar

24,04.2017 | 05 year

74.04,2017 | 05 year

dehat | pracesh

159 | Shri Manish kumar Kanpur 460 \ = 24042017 | 05 year
dehat desh

760 | Shn Rambinodsingh Kanpur| Utter 4.8358 - 24.04 2017 105year J
dehat | pradesh

181 | Veerendra Singh Kanpur| Uttar | 4.3640 - 24,04.2017 lDS yeat
dehat | pradesh

162 | Sant Kumar Kanpur| Uttar | 48005 - 24.04.2017 \Myew
dehat | pradesh

183 | Md. Shakil Kenpur| Uttar | 4.943 - 24.04,2017 \Ohear
dehat | pradesh

784 | Arvind Kumar Kanpur| Utiar 2.4340 - 24.04.2017 | 02 year
dehat | pradesn

165 | Santosh Kumar Kanpur| Uttar 4,9895 28.04.2017 | 05 year
dehat | pradesh

166 | Mchit Singh Kanpur| Utiar 461 l - 78.04.2017 | 05 year
dehat | pradesh "

167 | Seema Singh Kanpur| Uttar | 4.5763 - 26.04.2017 | 05 year

dahat

168 | Shivjeet Singh

pradesh
Kanpur| Uttar | 4.443

| :

28042017 | O5year |

B e e

T
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| denst  preoes”
189 | Shashibala Singh Kenpur| Uta! 45885 p 7804 2017 | C5 year
i _| cehat pracesh | |
{70 Jhenors Singh Kanpur| Utlar [ 3779 v 7804 2017 | 05 year
|censt | pradesh
171 | Pawan Prelap Kanpur| Uttar 48% - 2804 2017 | 05 year
| pradesh
7 Chanda Kanpur| Uttsr 34083 - 09.05 2017 | 08 yoar
. |oen |pdesh
173 | Abadul kedi Kanpur| Uttar | 32355 - 09052017 | 05 ywar
| dehat | pradesh
ﬁ]mm Kanpur| Utlar 4674 - 09.05 2017 | 05 year
. dehat | predash |
175 | Zubar Anamad Kanpur| Uttar 3.5251 - 09.05.2017 | 0% year
! dehat | pradesh
176 | Ramiakhan katiysr Kanpur| Uttar 4021 - 09.05.2017 year
dahat | pradesh [
177 | Jaswir Singh Kanpur| Uttar 4893 - 20.05.2017 | 05 year
dehat | pradesh i IR
178 | Sharafat husain Kanpur| Uttar 1.424 - 20.05.2017 | 04 year
dehat | pradesh
179 | Pradav Agrawal Kanpur| Uttar 26874 - 20.05.2017 | 05 year
| danat | pradesh
180 | Mo skeel Kanpur| Uttar 1.711 - 29.05.2017 | 05 year
dehat | pradesh
181 | Surendra Singh Kanpur| Uttar 4.99 - 29.05.2017 | 05 year g
dehat | pradesh d
182 | Ravindra Singh Kanpur| Uttar 3496 - 29.05.2017 | 05 year |
dehat | pradesh :
183 | Ramsaran Kanpur| Uttar 4.75 - 29.05.2017 | 03 year g
! dehat | pradesh L
184 | Ashavani Kumar Kanpur| Uttar 3.6745 - 29.05.2017 | 05 year &
dehat | pradesh _
185 lsnyambabu yadav Kanpur| Uttar 4410 - 29.05.2017 | 05 year l
| dehat | pradesh
[ 186 | Anis Khan Kanpur| Uttar | 2.235 - 22.11.2017 | 04 year
dehal | predesh
187 | Sanjay kumar Kanpur| Uttar 1.87 - 22.11.2017 | 05 year
dehat esh 1
188 | Devandra Kumar Kanpur| Uttar 3373 - 22.11.2017 | 05 year
dehat | pradesh
189 | Omprakash mandheni | Kanpur Uttar 2.4350 - 22.11.2017 | 05 year
dehat | pradesh
190 | Ay Kanpur| Uttar 3.747 - 22.11.2017 | 05 year :
: dehat | pradesh %
191 | Ashish Kanpur| Uttar 1579 . 22.11.2017 | 03 year W
dehat sh #
192 | Avadhesn kumar Kanpur| Uttar 2.992 - 22.11.2017 | 05 year
dehat | pradesh
193 | Nijamuddin Kanpur| Uttar 39148 - 22.11.2017 | 05 year H
dehat | pradesh |
194 | Prabhakant Kanpur| Uttar 2.0017 . 72.11.2017 | 05 year
dehat | pradesh
195 | ichcha Narayn mishra | Kanpur| Uttar 3863 - 22.11.2017 | 05 year !
dehat | pradesh
196 | Anupam narayan tiwari Kanpur| Uttar 3628 - 22.11.2017 | 05 year
denat | pradesh
197 | Girish Kumar Kanpur| Uttar 48987 - 2211.2017 | 05 year
. dehat | pradesh
168 | Mo. Shanu Kanpur| Uttar 48085 - 22.11.2017 | 05 year
dehat | pradesh
193 | Dhan vijay Singh Kanpur| Uttar 4.8305 - 19.01.2018 | 05 year
dehat | pradesh
200 | Ambiliman kha Kanpur| Uttar 3,8457 - 19.01.2018 | 05 year
dehat adesh
201 ‘Jay Durga Kanpur| Uttar 14.612 | . 19.01.2018 | 05 year
dehat | pradash
Poz laharslslngn !Kanpur Uttar 12.1293 - 19.01.2018 | 03 year
dehat | pradssh

g b
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Ratnash Kugmr Kanpur| Unar | 421 . 19.01.2018 | 04 year
dehst | pradesn
As ali Kanpur Utter 2431 - 19.01.2018 | 05 year
dehat pradesh e
Ajay Kumar Kanpur| Utiar 36497 . 18.01.2018 | 03 year
gehal | pradesh
Ashok kumar Kanpur| Uttar 47885 - 18012018 | 05 year
dehat | pradesh
Shobhvey Rardev Kanpur| Uttar | 47131 : 19.01 2018 | 05 year
dehal | pradesh
Suresh kumar shiani | Kanpur| Uttar 47465 - 18.01.2018 | 05 year
dehal | pradesh
Hitesh Kumar Kanpur| Uttar 38535 . 19.012018 | 08 year
dehal | pradesh
Pratap Singh Kanpur| Utlar 28420 . 19.01.2018 | 05 year
dehal | pradesh
Vipin Rajdev Kanpur| Uttar 31530 - 19.01.2018 | 05 year
dehat | pradesh
Maya Devi Kanpur| Uttar 4.8955 - 18.01.2018 | 05 year
dehat | pradesh =
Manita lakhmani Kanpur| Uttar 4.1170 - 19.01.2018 | 05 year
] dehat | pradesh
AT O, G B WA R W W3 @1 e
Project Dlslrlq State Mine Leasel Date on EC | Status
ProponentName Area Which Project Granted | Of Validity
{In acre) Proponent Date | OfEC
Applied For EC
Shri Ankit Kumars% | Kanpur| Uttar | 12.36 23.05.2017 | 08.08.2017 | 06 Month
Shri Suresh kumar dehat | pradesh
pandey _ _
Shn Pravin Narayan Kanpur| Uttar 12.36 20.06.2017 | 22.07.2017 | 06 Month
Dwivedi s% Shri Raj dehat | pradesh
Bahadur Dwivedi
Shri Santosh Sachan Kanpur| Uttar 10.72 25.07.2017 | 28.08.2017 | 06 Month

dehat | pradesh
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fasg — In compliance of the order dated 07.12.2022 passed by the Hon’ble National

Green Tribunal, New Delhi in Original Application No. 142 of 2022 in the matter
of Jayant Kumar Vs. MoEF&CC& Ors. reg. & =T 3 |

e — IR Y= wfie Sovo e F7 U [T-05110E10—130—-81—7—2023, feHi®
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